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Thursday, this the 6"' day of March, 2014 

CORAM: 
Hon'ble Mr.JLIStice A.K.Basheer,,Judicial Member 

Hon'ble Mr.K,.George Joseph, Administrative Member 

OA 29/2013 

C.1- 1. Mohammed Yasin 
S/o Kidavu Koya, 
Chamayath House, Kiltan Island, 
Union Territory of Lakshad weep- 6 8 2 558 

S/o Atteka 

Thiruvathapura, Kiltan Island, 

UnionTerritory ofLakshadweep-682) 55. 8 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

UnionTerritory ofLakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 

Union Territory of'Lakshadweep 

Kavarathi Island-682 555 , 

The Chairperson 

Village (Dweep) Panchayath 

Kiltan Island, Union Territory of Lakshadweep-682 558 
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The Ex.ecutive Officer 
Villag,,e,(P-,yeep) Panchayath 
Kiltan:ls,l-,and, Union Territory of I.-akshadweep-682 558 

The principal ~ 

Gove mment,Senior Secondary School 
Kiltan Is :land- 
Union Territory of Lakshadweep-682 558, 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2 & 5) 
(Mr.R.Ramdas (R3) 

OA 67/2013, 

Seedikoya.M. 
S/o Abbosala Koya 
Malay al ttiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

2, 
S1 /q KidavuXornalarn 
Th;enakkal House, Kiltan Island 
Union Territory  ofLakshadweep-682 558. 

Abdu .1 .1a A.P. 
S /o Khalid 
A.Iij-hapura, Kiltan Island 
UnJ on Territory of Lakshadweep-682 558. 

 
,.,§yth; Koya 

Illarn Kiltan Island 1'~ V~ 

n.i.on T NtO ~y of Lakshadweep-682 558. 

S 
. 

aye, M ~ha.rnrned Koya C.H. 
S/4,Muthuk6ya 
Ch ' a 

, 
m 

' 
ay ,ath House, Kiltan Island 

O~ ion Territory of Lakshadweep-682 558. 

Rafieek I<ha -  H.m. 
8/6 b d i Re 

'P.A. 	_ehman 
A4.av 06us.6: Kiltan Island 
Un' i,o Q~ Territory of Lakshadweep-682 558. 

Q,0a , e -̀ 'Mr'Shabu Sreedharan) (By Ady"" 't 

ry I I C, 

Applicants 
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0,  nion Te ~ritory of Lakshadweep represented by 
~ h

.  A . e' d* . J .n:is~ trqtor, Kavarathi Island-682 555 

T  he I.Xrector of Panchayath 
Uni.on Terri'to' ry of Lakshadweep 

Kava*rathvlsland-682 555 

The Chairperson 
Vi'llage-(Dwe.ep) Panchayath 
K11tan Island, Union Territory of Lakshadweep-682 558 

4. 	The lExecutive.Officer 

Village , (Dweep) Panchayath 
Kiltan Island.  
Uniqn-Territory of Lakshadweep-682 558 

(By Advo6late: . 	(Mr.S.Radhaki-ishnan (RI,2 & 4) 

3. 	OA 87'/2: 013 

I 	Ab. 	a -n P.P., age 43 1 ,  S 1.  a i. 

Puthlyapura, Kiltan Island 

a'-  ks h a*  d w e ep. 

Sa~j~idj<kari. age 33 
rh rn e d ..A t 	

K*ltan Island 

(By A 	pate::! Mr.Pratap Abraharn Varghese) 

Versus 

The Administrator 
Q,n:i *on .  Territory of Lakshadweep 
.Kavarathi -682 555 

Th6 ~ Dirktor, Department of Science & Technology 
Administration, 

t. N." 1 1 S, I'a 1:  1 
1 
 d-682 555 

! 1, 	af 	-icer  
nvironi-nent Warden 

-n D ~p a rt di en t:o. -nv.ironi ent and Forest, %:' 
K . i a 	 ,shadweep-682 558 .. Ot, 

'; 
n' : :Is 	nd.,*'Lal' 

hair, person, Village (Dweep) Panchayath T- 
Kiltan Island, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



.4 

~ ::(M r S R (By Ad 	p:; 	adhakrishnan (R1,2 & 3) 
M, r.R.Ramdas R4) 

4. 	0 A 11 3'/~O 13 

I . 	Ku-thukoya.T.P. 
S/' K i d" Q . i . a ve Haj i 
T h i r..  u;  v a t li a p'u. i -a'', Kiitan, Lakshadweep. 

2. - 	S ~ fib P.:' .  
S  A -ri Raj i . olbrahii 
P a'o'"d a'.  ra, Kilfan, Lakshadweep. 

Yatbob P.K. 
S/o* .,Subair.A. 
Punnal<J(ad, Kiltan, Lakshadweep. 

Ali!-Moharnrned 
S/P .Attaka, Aliyar, Kiltan, Lakshadweep. 

0 

 n'h i k o a A P. Ku 	y 
$'/~ &yed Muhammed P.K. 
Ar~ bd<.~Iapur.  a, Kiltan, Lakshadwee p 

 ~.bdb1~4A. 
S/6R,  J ~Oave T. ~.P. 

fi` K i ta 	Lakshadweep. 

 Ytinavyar- 
S/O.S ~,aik K.K., Palliyachetta, Kiltan, Lakshadweep. 

 Sathu' ~C.H- I 	­ : i. 	
, ' S~/o`K~ ,b"ha­̀~~nft~ed P. 

Chad,Jp.uraj~tfi:.tan, Lakshadweep. 

 I~A 6&i-~ PC 
S/ 	h4 	d hib 	V 

an, Lakshadweep. 

 'I ie,e Thob ,  
S ./O_K~qn 	i Haj 	Pal I ithithiyoda, 
Kflta ~n' Lakshadweep. 

(By Adv!  6,6ke` ~':.' M*s.Daisy 1. Daniel) 

Versus 

Applicants 
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The Adn-iinistrator 

Union Territory of Lakshadweep 

Ka.varathi-682 555. 

2 	1 he Chairperson 

Village (Dweemp Panchayath 

Kiltan-682 55-8 

The Ei-npl'o' yi~-nent Officer 

Kavaradii, Lakshadweep-682 555 

Director of Panchayath 

Department of Panchayath 

Kavarathi — 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan — 682 558 

1-101-tiCUltural Assistant 
Village.  (Dweep) Panchayat, Kilta'n-682 558 

(By A~y~c~ti~:~ mr.S.Radhal,,,rishnan-RI,3,4&5) 

5. 	0  
.1 
 A  

. 
126/2013" 

Asadulla K.C. 
u s u ff 

Kar nnichett .a, Kiltan Island . 
UT of I-ak.slidadweep-682 558 

K, ~unh,i.K 
S/o.'Ambul<oyq;. 
Man . 	1, .Kiltan Island 

dLadweep-682 558 
O .

T:  fL T  

S/b M, o 
. 
harnmed 

1~6ma'larn';'Kilfan Island 
Of'of Iakshoadweep-682 558 

4. 	Sa I & e rn P. P. 
S/014 .aiiisa- 
pu thenpura,'Kiltan Island 
I 	. -r I 	I 	k;A 	4 	AQ ,) 

~ 0 	CIL VV 

Respondents 
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-Kuhhl K.P... 
ukoy 

. 
 a: S./O ~ : P !' 	" , ,  ~ ' 

jl~, eftl.a' ma -pal 	Island 
U. 	f L~ksljldadweep-682 558 

Abdul -'Kdsirn:P;V. % 	..; 	 i . I 	 :. 	. 	.! ~ ; 
s1b. Muneer, 
Pen'thi rriveli. Kiltan Island 

UT.of. Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

01 
. 
lion,'T .Pri- Itory of Lakshadweep represented by 

the Administrator, Kavarathi Islaftd-682 555. 

Tfie [)i,rktor Of Panchayath 
.Ujlion~ ,Territory of Lakshadweep ­  *~ 	 i - , 
Ka*v ~ rafhi Island-682 555 

The Chairperson 
V i-I I ag::  e'(Oweep) P an ch ayath 
Kiltan Is.tand, Un Ion 1'erritory of Lakshadwe'ep-682 558 

0 

Applicants 

The Executive Officer 	 J 
.villag'e (. Dx~,e6p.) Panchayath 
Kiltanls.land, Uh ion Territory of Lakshadw ep-682 558 

The Environment Warden 
6  ia P .i,,t..ii,i,.ell-t ,p'f:Envirofii-nent and Forest 

Zon.ak 	e Kiltan Island 

.0'11~ 10n" 1-er'~Itorỳ 	Lakshadweep-682 558. 

(By Adv.oc~ ate'.:. 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

OA 13V2013,;.: 

I 	Jalaludhe:  eo K'K. 
S/0 Shaik P06va*lap 
P...o o v a.  ~p.,H. du ~.e:,. K i ]tan Island, 

: 6f 	k~ li~id :`eep-682 558. w 

l" :tj 	Hk 2. 	 s 
a 

.1 	tan island, 

U:
: 	

La' 	..weep-682 558. 

Respondents 



7, 

I I T. K. 1, b:  
S/ : ~ ; ,  Ahai 6d 

tan Island, 
ah̀aj~shao, ~~Oep-682 558. 

AmOerali . A.P. 
S/Q:  Syed Moharnmed 
Arakalapdra House, Kiltan Island, 
UT of Lakshadweep-682 558. 

1 . smai I T 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT o f Lakshadweep-682 558. 

Syed Mohammed Koya K.P. 
S/6 Mohai i-imed 
f~anjipura House, Kiltan1sland, 
UT of Lakshadweep-682 558. 

Kasl Inkoya C.H. 
S/.o Muthu.koya 
Ami MpUra I-louse, Kiltan Island, 
UTof Laksh4dweep-682 558. Applicants 

(By Adv6c~ie - ,Mr.Shabu Sreedharan) 

Versus 

pJan. ~j :~pp__ of Lakshadweep represented by 
aior, Kavarathi Island-682 555 the Adffi'ihistra 

1: k:, Pirectorof Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chai ~per§on 
v i I 1,ag& ~Dẁ e~e' p) Panchayath 
I~ ijta 	nion Territory of Lakshadweep-682 558 J 

Th:&!E~,elcdti 
~

:"d fficer 
P)Pancha ath y 

k"il,  t u'i f s I ; and; nion Territory of Lakshadweep-682 558 

The ~ Assistant;; Ei ngineer 
El.e~ctri cal' 5-ub Division 
K i It,an I sl an dj. 
Onion Territory of Lakshadweep-682 558. 	 Respondents 

- 	
- - ------- 



/I,-  

OA i  84/2013 

I 	Sadakathulla..A, age 38 
S/p Ku n .hi. Ah .arnmed 
Ajn'ad H.duse l .Kiltan Island 
L.6,shadweep. 

2. 	N8rarU;,1.1,a,P.T ., ~ a ge 26 
8/,o Kunhl 
Pall, ithithiyoda :  House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy 1. Daniel) 

Applicants 

Versus 

T,he Adnimistrat.or 

Un,ion Territory ofLakshadweep 
Kavarathi-~ 6.82 555. 

2. 	Th-6 Chairperson 
lage,  (Dwee'o) Panchayath 

I ltarl-~ 682 ~~ 558 

bir6.&t6 ~-~ 6.,~ ,Pa'nchayat 
Departi -n 	of Panchayath A 
K.avai-athi-.6. 82 558. 

(By Advocate: Mr.: S.Radhaki- ishnan (R 1& 3) 

O-A  No.  212/2013 

P.P. Havvabi, W/o. Abdul Salam 
I.-abourer, Agricultural Department, 
Aga"ti Island;Re'siding at Pallipuram House, 

10. 	~ errit6ry-,.. ~ of Lakshadweep, 
1- S and. i 

(By Ad, !yocate:'Mr:'.:z K":Jaju Babu) 

Versus 

I . 	The Dii-ector:o'f Agriculture 
Union Tetritory ofLakshadweep 
Kav'aratti Island — 682 555. 

Respondents 

Applicant 
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T 1'i.C' -Adrni .ni.st'rator 
-Union Territory of Lakshadweep 
Kav'aratti Island — 682 555. 	 Respondents 

(By Advocate Mr:.. S ~~-Rddhakrishna .n) 

9. 	.0. A: 2 6 6/1013 

I 	S ab A 
Kuriyat.hi'yoda:, House, 
Kiltan Island. 

C.P. Firoz.* 
Chemmanam Palli House 
K alpeni Island. 

K.P.. Cher.1yakoya 
Karuppathap'ura House, 
K~ Ipem 1,slan d. 

m C "'i a ff6l~~ 

P a- 1(16'06r~; H8 use 
alDen.i, Isl ~ 6d..' 

a b sa.t: 
Mikonie,  House 
Kiltan. Island. 

AA?. Nasee'rna 
Aynap q 

.. v 
4 mo i ysql 

i,,*Mwatlj'i -Isia'*:n*'d' . 	 Applicants 

(By 8: G angesh) 

IV ersus 

Fhe' ~ Adinin:islrator. 
-i~,Ohiihistrdti~ 	of the Union Territory 
of L.akshadw—e;!'--p, Kavarathi.— 682 555. 
I The'bire6to:~ (Services) 
A d i -n' i n s t'r! 

. 
atio'n of the Union Territory 

or Lakshadw'~~ p (Secretariat), 
692: 555. Kavaratt' 

ePai7ti-nentig. -, , Envii-oni~nent of Forests 
nibh ~ -T-Vbffito ~ y of Lakshadweep, 

Respondents 

Z 
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(By Adv6.cate::Mr.'S. Radlial<j - ishnan) 

10. 	O-AAo. - 268/2013 

M.. Nob-i6lil.kibeen. 
ed Mohammed 

In 0  M la~ :y-a~ '.`­H: :"' q8e, Agatti Island 
U n i o- n.-;': 6 r r Jt6. ry, Lakshadweep, 

2. 	B.M. Mansoor. 
S/o. Lat e A.C.-  Mohammed Jalaluddin 
Bliarkath Maiizil 
Agati Island, Union Territory 
1-akshadweep. 

(By Advoca.te: M r. Grashious Kuriakose) 

Versus 

)'he Acirninistrator, 
('jlli:o':h Territo'ry"b'f Lakshadweep, 
Kavarathi 682 55 5. 

1',116 I)ii-Wor of Panchayath, 
ll)ep~ r .trnen .t of 1.) anchayath 
Kavaratti -7-.6,82 555. 

irectbrO c nce and Technology Di 	le 
ond].-n -vir 	i" : ' iient,: 

0 6fi-akshadweep 
~i`5'5- 5. 

Employment) 
Kao 

. 
v I  aizathi L`68,2:5 55. 

S-pec'iaJ: bfr,~& 
Vill e ~ a 	(Dwe' 	 -gatti) — 682 558 .9 ep Panchayat, A 

(By Adyocme: Mr. S. Radhaki-ishnan 

11. OA-269/2013 

AhamAY d' -Ba,~ hebr:~A ;,C -  age 32 
S/o 
Arakali'a, 	 ~~ ' tan Island, 
L a k s h at  d*:  

(B y A 	1'-. rals ca 
' 
toz 	'-' 

' G 
	hious Kuriakose) 15 

Applicants 

Respondents 

Applicant 

0 



Versus 
NV i::', 

mmi sb-'ator 
U 	..Itor,~ -:of Lakshadweep 
I - a 	th ~682:555 

The%.C.hairper- son 

Villa e,(Qw 
. 
e*ep) Panchayath 9 

Kiltaii-682 558 

T lie Empioyment Officer 
K a\,.a: .ra. tlii, Lakshadweep-682 555. 

Dirp. ctor of:Panchayath 
Department of Panchayath 
Kavara.thi -68-2.',555 

Tli'e ~ .E. I xecutive Officer 
Y. illage*'(Dw'eep') Panchayath 
Kiltan..-682 558% 

i~ orti'c6ltural Assistant 
Villa*e'(D cep) Panchayat, g w 
Kiltari-6.82 55 

.
:8. 	 Respondents 

(By A0ocat6-. 	.(.Mr.S.Radhakrishnan (RI,3 & 6) 

1 2. 	0A,:  17:720 

T T 
H a rfi e 	q: 6 i: 

D/o Sa" de'-Mdfi'6'ffii!q"d :  J , 

	

61 
. 
I  

. 	
~ .;ifan Island Nambi, 

Laks*, 	 Applicant P 

(By Aoybcate'Mr.-G! rashious Kuriakose, Sr.) 

Versus 

"n1i 
Kavar ~U-  T.'6T L"~kshq. Weep, 	athi-682 555. 

2. 	 '0-  
an 6hayath 

I ? 	F 

~~xecuiive 	vcer 
V  il woe ~ ) Panchayatli, KHtan-682 558 lage ~(D p 
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4. 	̀Qhaitp'&s6q ~ 

Vi 11a&. 	Panchayath, 

(By Advo'bale'-: 'Mr.;S:~- Radhak-rishrian — R 1 -3) 

13. 	-OA- 1 - 1-8117201. 

I 	Tdh8r P 
9~

0 
isayid VX.,: ., ! 

Vall .6rilkadly6du 

111"i Itan I s I and,! L akshadweep 

Respondents 

0 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas I-louse. 
Chetlat. 

(By Advocate: Mr.( jrashious Kuriakose, Sr. & Ms. 

Versus 

1-II&Administ.rator 

QT`of Laksha"dweep, Kavarathi-682 555. 

:D11-ec- tor 

Science &' .-Technology 

Ch*etlat-682 $56 

3 	P.ii-ec,'to—j-  of Panchayath 
kuraf Development Department of Panchaye 

C ' h ~~i f~ i7.68 ~ , 151 '5 6.* 

0-ftiii-persbm.-  
661)) Pancha ath i , age,  6we ;." 	, , 	I I 	y 

Qh6t1at-692.`.5-.:5"6..t 

Addl'." - S ub`bi'~ iS`icnal Officer 
ChetW:-.60 5; 5 -'6. 

Applicants 

)aisy I Daniel) 

h 

Junior Scientific Officer 
C .he. tlat-682,556. 

ACC6611ts' 0 ~ri8ler 
Sec.retariat.-I'cei gra.thi-682 555. 

(By Ad.v,~oc~t~~'mi-.S~ , .,R'-.~dhal<i-ishnan-RI 73 & 5-7) 

14. 	0 — AN' :2:99/2 .043 

Respondents 

 



AkkArA.H6L!s*" 
, 

 I 	d ; . 

P ..,.H 	Jed'a 
POIddy6ilh.-Hobse 
Kai p enj I'slai n&: 

A;.I'.: Ahadabi 
Athanam Thottarn House 
Kal eni Island: P 

P.P. Su .1ai .khma 
Puthlya Pandararn House 
K~ lpmi :.IsJa'hd ! ... 

C.P.:.Noo 
: 
r.j ehan ;  

C! hei:i.ii-na.  narn.. Yal I i House 
: P 

6 	A.!,,'-.. Be'ebi 
Aral(kalar' House 
l(aloodi Island. 

7. 	M 
. 
..P  

. 
Moham,rned 

.Mui: l -' 	H :  ~p .ura :. ouse 
Ka 1p,*eni I sland. 	 Applicants 

n (By A 	 Ga gesh) 

Versus 

I 	T  
h 6: A dmih i st rator, 

t .Adrhinits ra !OH-of the Union Territory 
of Eakm.s-ha'd';,w~e:  p: , Kavarath i — 6 82 5 5 5. 

I 	Fhe-Direct(orl  (Services) 
Adl-ninistr~ti6n of the Union Territory 
of. flal~shd'dw6ep (Secretariat), 

8* v a I-att I 	-~5 5 5. 

''a 	".-TiAgriculture 3. 	6':-" 1 e n 1 0 
.Union':: -e'rri`to'f,'y,o. f Lakshadweep, 
K; ~:~*l~~*i-.'~.t:h: ii:, 4:..,6~8,2 5 5 5. T  

i 	its Director. 	 Respondents Re:'Pte.sentec :  

(By Ad.vo'c-ate: 'r...S. Radhakrishnan) 
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15. OA 300/2013 

I 	B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnmed, age 43 
S/o Moharnmed, Bakakada House 
Andrott Island. 

K J',.Moharnmed Basheer, age 49 
S/o Nalla Koya, KarakLinnel House, 
Andrott Island. 

P. P. Hassan, age 4 1, 

I
S/o Sayeed Bukari M,.P.,Pandathpura House, 
Andrott Island. 

M-P-Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island, 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island, 

C.Moharnmed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

S. 	KI.P.Moharnmed Yas ' een, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

-T.P.Sharnsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada, House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.1"athii -nath, age 4 1, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island, 

A.Jarnal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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'A.Mohammed Mustafa, age, 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejornabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years C) 

D/o Kidave, K unnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Allyathara, 

-Andrott Island. 

T.B.Moharnmed Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Flakeern, age 48, 
S/o Siddiclue, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalam Kattu, 
Andrott Island. 

K .K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyarnma K.P., Moosathada, 
Andrott Island. 

K.C.Mohammed Hussain, age 39, 
S/o.S. ayeed Ismail, Kan, nichetta, 
Andrott Island. 

P.P.'!-Iamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age.337, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.ThajL1111-lissabl, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L..Pathun-irnabi, age 37, 
D/o Yousaf T., Lavanakkal House, 
Andrott Island. 

1-1.1".I-iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Moliarnmed Rafeek, age 3 1, 
S/o Koyarnma, Kunnarnkalarn House, 
Andrott Island. 

K.Mohamn-ied Fasal, age 32, 
S/o Kunhi Seethi Koya, 
I,',a. d1yai-nmada House, Andrott Island. 

K.N40harnmed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andrott Island. 

1,' .l,,.Mohammed Farook, age 27, 
S/o KLInhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

AAasheed Khan, age 39, 
S/o Sayeed Ismail, Allyathara House, 
Al-i 6tt Island. 

K'Abdul Salarn, age 33, 
I 	

: 	 .% 

S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

I".K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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.3 7. 	P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. * 

T.M.Moharnmed Allyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 

Andrott Island. 

Basheer Karakunnel, age 4 1,  
~ S/o Sayeed Mohammed A.C., Karakunnel House, 

Andrott Island. 

Ubaidulla, age 29, 

S/o Seethi, Bappathiyada House, 

Andrott Island. 

P.P.Moharnmed Faroolic, age 37, 
S/o Pookunhi Koya, Thekila Illarn, 

Andrott Island. . 

M.M.Sayeed I-lussain, age 27, 

S/o Sayeed K oya, Moosankakkada House, 
Andrott Island. 

4 	M.C.Flamrnedathbi, age 37, 

D/o Yousaf, Mylachetta House, i 
Andrott Island. 

Doulathabl, age 33, 

D/o Kid.ave, Lavanakkal House, 

Andrott Island. 

GUhar Madeena Beegum, age 37, 
D/o.Mohammed B, Aliyathara House, 

A.n .dJ,- O`tt Island. 

K.KJ?-OOkL1nh1 Koya, age 36, 

S i/&.Y ~coob, Kolikkatt House, 
Andro''it Island. 

1~ .Dervesh Mohammed, age 36, 

S/o Sayeed Mohan-imed, Kachashada House, 

Andrott Island. 	 Applicants 

(By 
I 
 Advocate: Mr.K.B.Gangesh) 

Versus 



W 
	

9 

The Administrator 

Union Territory ofLakshadweep 

K'avarathl -682 555 

Director of E'dUCation 

Directorate of Education 

Administration of the Union Territory of 

I-al(sl-yad weep, Kavarathi. 

Director of' Panchayats 

Department of Panchayats 

Administration of the Union Territory 

of I-al(sh ad weep, Kavaraffil-682555 

Village-PA,eep) Panchayat C 
Androth Island represented by 'its 

EXeCLIUVe Officer. 

I"alsal Ameen 
S/o Pookoya N 
Acharnmada HOLISC, Androth. 

Moha nimed Shamsheer M.K. 
S/o . 13athesha U.P. 
Mayamld(ada House, Androth. 

Mohammed Asker 
S/o Seethi 
Allypthara ]-louse, Androth. 

NNOLIshakhan M.K. 
S/6 ~ 6~ied Koya 
M,al y-arrikakkada House, Androth 

Qfi'~-irned Kasim P.P. 
~/o *Kjdave, Palathupra HOLISe, Androth 

Ab&i.i Akbar 
S/o ,  Stibair 
Pandalh Puthiya Pura I-louse, Androth 

N/11-1 .jeeb Rahman 
S/o I brahim 
A,li. yathara 1-101.1se, And .roth 

im Koya Yo.  
h,: t I-louse, Androth 

7 

I 

9 

10 

12 
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Moh.arnmed Hassan 
S/o Kunhi Koya 
Aye.namada House, Androth 

Mohammed Abdusalarn T 
S /o Abpsala 
Th&heri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

16.' Muh,arnmed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnma 
S/o P.K.Kidave 
Pa,lathupura House, Androth 

muharnmed Khaleel 
S/0 Abdulla 
Aliyail hara House, Androth 

Muha mmed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 

	

Androth. 	 Respondents 

	

(By Advoq,at , e: 	Mr.S.Radhakrishnan — RI-4) 
-19) (Ms.Rekha Vasudevan (R5 

"A 



16. 	OA-301/200:
~

- 

1. 	'Attakoya TN I  age 44 
S/o Kdya Thankgaij, 

fl ; Na iyakkattu I h-ai 
.. fd

:  I 	I' 
A 	

I 
 F' i  ~ :`h 

Say:d 
, b . 

d-:1  
- <
~'6 y 

. 
a, .!ag I  e 43 

S/o: K:oya. '.1~. id :,'a,v~ le,'Aliyaihara House, 
And roth Island*. 

-nmed age 54 Mohap . I 
S/o Shaban, Biriyarnmada House 
An&oth. Island. 

YOUSal',age 60 
S ./o Aharnmqd, I~andalath House, 
And,roth'I's land, 

Muje.ck-  Rehi-fian, age 35 
16~al:  Kei'.i-ac: ~ hetta House, 

A'ndfotll lsla6d!.*' 

A b du:  I -'r :' 	38 ~ asar,.*age 
S/O.Nalla Ko ya, Kunnashada House, 
And roth .  I s I a p d.'. 

Moliapinied Oa.sh.eer, age 37 
S./o )'acoo b' Aliyathara House, 
Androth kfland.* 

S h iiiabud ~ d. epp.,jage 3 5 
S/O!- S' 	Ranclath Puthiyapura House - Nep,  1. 6,y 
A 	Fot ~~ Iij. i.64 .:. ~ndi 

Poo oya, age :`1.44: 
,5/ ' o Kbyai-ii'iii ~. ,~, ~Ma)/ai-npokada House, 
Andro'th IsJan.d'.' -  

Nou"ffil, age . 43" 
$/o..Koy.ari.~.ib,aJ(-oya, Thacheri House, 
Andi'o'tli ls:6­ 1id'. 

A s il' ~ ag*e 3.;  
sm/b. 'S~e6tlji, JT ~hkheri - Moosathada House, 
A'hd".j`bih."ts,an 



12. 	JA 	-3 W assap, age 
~/O—'Jam~ 'afud`b`eeb, K.adiyammada House 
A' n 

'ni-ne ,  13.. 	X~4 6h'a*j* 	'd 	~ek age'41 
-iomi-nabi,. Biluth*eth House, S :0';A:Iys:].' 

An'dr6th -, 1'~laqd. 

Jal'al., age 37: 
S/o Kunn.iseq -dhi, Palath.upura House, 
Androth! Island. 

Farook, age 49. 
S/oKoyarnita, Pochalarni  House, 
A,,.ji: di.-~oth:Islan'd.,. 

Abdol ivf~ S.S.a'n,,~ge 51 
$/6.Abdul Khad& Karachetta House, 
n d ri 0 i h Isl 'a nd. 

yr:  ~a: Ia.  g. .6 4 8:- 
S/P. Sayeed Mohammed, Thacheri Moosathada House, 
Ajidrotlifs,jand. ,  

Basheer age: ~4" 
,S/ol Kidave ~ Mo9clarnpura House, 

W'and. 

 ­6 yap'llpied;'140, 	42 ssain, age 
Ri: 	-`AW` ~"Azhikidkem Pura House, 
A  ipn.  slap; dJ; 

Ji... a b b a' 	39:1:' 9 
K unnashada House 

A n dro f I.s :l a n* d 

M.ohajnm: ed.*L;:  i'~-  ~ audden, age 33 .;: 	. 	.. 	I 	. 	ly 
S'/o.S:8y'ce'dM" t ham-med,Neciathupura House 

1 ab~eA.: 
bio SA.M.,ed&M. ha med,..Kunhall House, m 
All. -0 

	

ffi6 	age 33 li.: : 46 	ie 
~ 4"~ ""6da!mkakkada House v 

til .  I s a'n;~ 

f~a' : f&d i3eeb: i* ~. age 46 



1; 	X 

t ivanalakam House, 8`/V.,~.S-!i:., ~lecque: ~r 	h 

1 
7 

Fjide&: n~ '*a 6:16V,—.'" 
/6 Aliai-~ffi6d: ~; ka~da ld'th House 

And.1-ot.  

Mollanli'-~~O 5. ~ ]; e ern. ag6`42 
S/o*Sa 	~d~:M~li~i-ni-~~; 'd., ,,~".,.,.,  unnashada House, YQ 
Androth Is'lafid. 

Gafoor,..age., 4; t, 
S/6 Th ~iigu"Koy'à  Penta:mveli House, 
Androth' lsjan~d.,:. 

Sid ceque*'a e 43 9 
S~O Kidave, M~ ,O'diyothada House, 
Andr'oth Isl .and. 

Shanavas, a'gd 33 
S./o lelun ~i Koya, Pochalam House, 
A,n.droth..lslan*d.':' 

1? . 9 
 . 
Q  k  0 1 in 1; 

-1, 
 a g 

.. 
e 50n 

S/o: l< 	iyathara House, 
An d.r6th" inld~fiid. 

 
anakar House 

A~h: ~fl!`O`dl fsilai~ldil 

1.,I.ya .s,- ;age 36? 
S/o. Haniz4.K6 a, Aliyathara House, y 

n i- o 	I's I a n:* d'.:  

Whajllllied,p~~sheer, age 39 
S/6 S ~ : Ped"Mohai-nmed, Aliyathara House, '.. F.4  ;Qj  d' 61 isla 

1;: dg 3 3 Mo; 18111,111, 	e 
e q 	11A if: ~ Aliyathara House, 

A` "d h; I 

Qb &`i;J.y 	9 A a.,ge 4 6 
S  o~ K 	!dth~rapura Flouse, er M' 
kidlollilsla 

9 



J1-  

------ ----- 

Mo'harnmecl ~ Saleem, age 33 
S/o::I,' byam.r.na , ~ Kannipu.ra House, 
Androth Island.m. 

Shamsuddeen, age 33 
S4 Abdul Kader, Belichetta House, 
Androth Island. 

Kunhiseet.hi ~, :age 47 
S/o Abo 

. 
o Sala, Lavanakkal House, 

Androth, Island.. 

Yacoob, age 45 
S/o.Saj.nddeen,,. Kunnashada House, 
Androth Island. 

A bdul'Jabbar, age 38 
S/o Sayeed Mobarnmed, Kannichetta House, 
Androth. Island. 

Ja'mal, age 411 ,  

ye~, Bukari, Bidurnkattu Bilutheth House, 
ih, f'slan 6. 

S613aticla ,  
1) ;o 
	

ed';B,dkar ~i,: Thacheri Biyyada, 
And 	IS 

;ta 
 n & 

Saji6a:13;6egurn, age 29 
-L 	akkal House, 1)/o:~ Naljak' 	avan 

Androth Island. 

44, 	Sh4ha:~ as Be6gurn, age 28 . 	I 	~ ~ : " 
D/10 	111 1 Ko~h, Lavanakkal House, 
Andi-

~
6.tih: ~

Is.ld 

age ,  32 IS.  i ,  46 T Y 
Uh i l ~Aahrnath Villa, 

O,th ~ ,Is; 

i s4 	U d d e!e it ,  P. P. T, a ge 3 3 
S.-OAN  ~s .ar ~h6dath House, 
Androth ls,tan:d'. 

I'qbal, 'age 4'2:: 
n sa 	a, ' dararn House, 



Hassan, ao
.  c 39' 

S /o Savecd Buk.arl, Matharapura House, 
Androth I s I a n:  

N/ldhammed Saleem,'age 38 
S./  

o Y.(.)  U S a 
Andro.th'lslmid. 

oh 11 1111116d , Musthafa, age 36 
Slb Tookoya,-Neganma,da I -louse, 
Androth Island. 

Koya., age 36 
S/,o Attakoya, Mathil House, 
Andi -oth Island. 

52, 	K aj.1i I I, age 4.1 
S/o Muthu Koya, Palathupura House, 
Androth Island. 

A§if-' ag'c.-).o 

S/6::!. ~ S cc~dij Ko a, Lavanal&al House, y 
Androth lslapd.' 

Sakarly'a, age' 3 2 
S/0 MUtilLI11,0 . :b  .: 	~ 	

Xa, Bilutheth House, 
Andi-oth island. 

Salih.. - a'ge 337.. 
S/..o Kuni. ].<oy ~,~/%ynamada House, 
Ap d Fo t I S la d. 

39 
,~ -/o S10 -decq *UbA3i1utheth House, 
A i~'d I -  tl Islaod. .0 

N14 o I I a I ii i l'ic d* slam Naser age 40 
S ~o Sayeed Mohammed, PaIllyet House, 
Andi. -oth'ls[alld. 

Sayeed Mo.hanimed, age 42 
S/o Kasiliii, Adiadapurakattu House 
Androth1sland. 

A'11V:a1 , A..-1i-issah), age 29 
S,46 J)o ~o](Oya, l  Kunnashada I-louse 
Aild] 

0 



0 0 

m 

62 

Muieeb Reliman, age 37 
S/& Sayeed. Buhari, Karakunnel House 
Ani ciroth Island. 

Nouf'el K, age 33 
S,/,-o Natt~ya .Koya, Cheriyadam House 
All .dl:, Otll: ;: l s land'.  

Ab.' 	ad ; "A'g'e 45 
~-/W K 8~ -!~-~ǹia!',;'karakkacla House .y 
An'dr.6th Islarid:':- 

shalills.0 Sh6moos, age 34 
S/o Cheriyalwy ~.M., Pentamvilapura House 
A Od'i - oth1s,lan.d. 

Mbh: ammO-d.i.Abd'ul Naser, age 308 
S/d Jaf`eel . ' M; 	ottiathattu House 

h hulla, age 33  
i " - ";Wbya - ---Nallal House 

Andrq'ili lslancl ~ 

t.bi-a~ulu I l~ h:~ :~ge4l "3 6 
S/b.:j"'unhiselthi, Perumpalli I-louse 
A ndroth'Isla'j1d., 

ge : Riyas, a, 	'29.1 
S/o;Shai-k Kdma.P.S ~:, Pentarnbelipura House 
Ahdroffil" n 

 e, 	
-?aficlathu Lavenakkan House 

't 	h A 	hj 



T 

'a ~ :i 1 ia t' ~ 8i  g e'.  7 2. 	 1-2 
-louse S*/d.Pobkd*:m - Ma:thilA 

A 1) dro th I's 1.  ain d.,. 

o i n ed Hassan : ..'a ei,3 7 7 3. 	N/I I a i rn 
S 0 ~ Sayecd; ~ Mbliarniii'e"'d:,l:Achaiiiiiiada House 
Androth Nah 

Sha'nisudedn': !age 31~~ ::: ~ j  
S/O: :Mut,liu:K6ya K ~ , Neflai House 
Androth. 'Islan`d. 

M.  c.  h a m m ed .  N i  aseer, age 28 
S/O Muhamme'd, Pentanivelipura House 
An- droth Istand. 

RaUlath Be'egum, age 29 
S/o Thangakoya, Arathupura House 
~-\Iidroth Isla- 'jid. 

Fathall'Lidd 6en",* age 3 8 
S/,o Kiday&:UK.J., Makket I-louse 

13~d~!rijij',Muijee.r age 32 
-S/6 Abd6`11,0i ~dei', Moodarnpura House 
Andi-oth tsl ~jld ,  

sta -fa, age 33 
S/o Alidniiiiadi..'va, Jaba1pura House 
Alidroth I s I a* nd. :  

M*011 a 6 i~ 0*  d 	s i m, age 4 7 
Makket House 

Ta 1-1111C A 1" 	oosalih, ag), e 40 
~avy-eq /Q 

..—
hall'illied, Bilutheth House 

7 4 
-SI /o-, ~,~/ous'af ~ :' ~M6th~ i*apLli*akatte House 
A n ro.  t h. I sfa 6' d, 

Haliisa.Ko: 	42 ya.,,page 
S/6 Ahmilm6di i ;~~-Makkett House 

0 



2,7 

Attakoya, '~ge;. :49 1  

S/b.Yacoot)., Ali athara House ' Y 
A n d rb t k Is'lan .  

K:ha16~ l: ,' , '~dge;49,: 
Ch6 ~ikk I' NA-hivarm-a House o ayeed 

1 6: 

j 	6.1 la:i age 34. 
S/O :S, aye (ed''MOhl arnmed , 	I .Pall*yett House 

Androth Island. ,: . 

Bashcer, age . 55 
ha~ chcri moosathara 

Androth Island... 

 Mohammed Fa*rook, age 33 
Thararnpalli Makket House 

AO.roth Is and', 

 A 	i 5 -ag& 31 
Q  y. ,~ j , ,Moosakada House 
'd n 	~~ la'll 

 Sale* -e.m,.ag­e* 	3:1' 
S/O,Se.6tli.i , ,.~~K!~i-al(LiiineI House 
A :nd'r6tl1 '1 1slandi; 

 
1, 
 0 hanimed.l(asim, age 33 

4yeed. 'A46harnmed P.C., Pathada House . 
0i Island.: 

 1 a 	age 44 
v S/ 	e'. 	La 'anakkal House 

A""d­`~ th 1;'~ t 

91) 
1 	

Ussain, age 4 1 

m 
 o iamme :N 

S/6.-Sa~.o6d Isii-mil,. Kandalath House 
A n .~ 	o th :'I'sia' ~ ii,c 

 Sabir -Khan, age 33 
S/ - o'-'K wyan~ 

: 
rh 

- 
akoya, "Thattarnpokkada House" 

Aild"i'oth Island 

 Pjas§an~;~ 'a :e' 	43 
Q11 ' 	.. d!'$p tY 	1.4. f66 ;' 	:Podainkakkada House 



0 
T., 

Akbpir--G.- ~ 	3.3". 
'.-i!Edayakka. I House 

du  
hali House 

0  Anor— t 	aiic 

Mohamin ~cd M st fa::ige.42 ha 
E~dayakka'1 : 140,6s e 
Androth Island. 

Navas, age 25 
SJO YI.ussaI0,jh.ahIra Manzil 
An.d'roth Isla'nd.,". 

Shihai~s age 
S/6,8:h ~~afddbefi ~ Mathil:House 
An~ :foth Isla'*n''d. 

3,3. . 
S/o 	Lavanakal House 
n d r'oth 1:  s-  I an d.--' 

MQbarnfiled-Basheer, age -42 
S'/o You'~a. Nellal House 
A h d . r*~  

I 
 o  r  th s iaild'. 1 i " 

j; 
S!li.,  me

" 	
OITI :~.ag 6:36 

a~ ':l:fa- A<,:' 	Kqn.nashada House S/6!' 
1)'CrbfhTs n 

Za~ i inul:;Abid ,'age 26 
c  ave"K Palliat House i 

Ailldl-o'th Vs) :and. 

105.. M.utliu K6 ~a~, age 39 
SIO 
A i-i 	6th Isl;a: Iid.- . :' 

,ukhbeel, age 30 
S/0'' 1 6': ailiifii~k6ya,. Kerakkada House 
n rotfl~' :  I 	n c 

­ 27 
'S i6 	ya ::

~

Kidave 	P., PandathOpura. House 
An; d'r"6t* l Isla 



S hi hdb~.*dh";  
a 6- . . 0-  Mut *6; - a P ndathupura House 

~~-ii'c 1-6 -t-  jslan 

Uba' ~i8ul**,I*' ~a l .,:: ,ag, :~ *e-,  29 
S /0 	ahnipura Rouse 
Androth Island.,  

1 10. JaW ~ age 49! 
S/o Yousaf P, Moodqrn'bra House p 
Andr t I Is an 

	

0 1 	1 d 

I 11. KI'davU, age, 55 -  
q/.o l Inde~n-M : ",R.iriyaiiiinada House 
And,1-6tIV*Is'Ia'nd.,. 

K i d av'. u a g e .5 9 
S/o fijab, M6kka*t House 
A0d: -roth.Isla'nd.': 

Moh-arnmed. Salahudheen, age 26 
S/o K' "I'T Kandeth House pya 
A n d:~,Qth,  I S. I a 11 d. 

.0 H 	c ~.fiakeer. age 22 
T On li i ~§6 6thi, Makket House 

.o  i 
 I.. 

s  Ta nd.- 

oh:a;1jji-n6-*d!;A'Ithaf, age 24 
S /o.: Ya'm a 1`~ M' 	pokkada House ayorn 

n 	h. I s] a n'd.: 

H 6. Abdul Gafoor', age 28 
S/o Nallakoya T, Bappathiyoda House 
A00J.'otb Island.: 

117. NA oh api med"YakIiiya Khan, age 23 
S/o. B -ash&e]-Xi, Mathil House 
Andro'ffiisl' i d - 

a a ~ . ~~ py ;;agp. , 9 

	

.118. N I [ ~ - .K 	3 

119. 11C 6 111 k oy a-)  a ge': 3 
S/o ~4hmqd. Nnhikam House 
Andr6th Island*. 



0 7-aj::'uj:A 	;i '041 b i d,,: a g 
Ass 	--N P .Kandalath House ainai 

A Ii d rofli - I s I ah,d'.. 

Mohammed, -age 50 
S - /o Abd u I 

. 
Kha d6r,.Kaval.Chetta House, 

Alidl, btli-Isla nd, ]- 	J . 

A b u! N: a" s-  1: 1 	3 6) S  
u n n gha a 0.: S id i ~ Lle, ;,'K 	''House, 

A 	0 1 	lid. k1l. 

Mohammed Aboo Salih, age 37 
S4o Musth~fa, A.rnmelam House, 
Alidrbt.h. I s) a n 

Koya, ag . e 37- 
S/o Sayeed Mohammed, L 

I 
 avanakkal House, 

Andr,oth Island. 

moijamMed Rafeek, C.P., age 38 
,~ /o S,aY.i,,- ed, Cherikkal Puthiyapurarn 

oia "AA ~&k, age 40 M nit a M 
a 	House, S ) j- 

A 

7 	
1 'a'ge:28 Mukbee 

S/o. 	ed.: 	Perumpaill House, 
And'i ot' 11 Is I and. 

'age 33 ~,as 1 -ed: 
"A.." B** adachetta House, S/o KJ ave ~ 	iyy 

`-mc, 	-M-o6k, age: 31 0 api 
House, 

A....dl -o f 11, I.S.  i a.!i 

1 3.) 0. Rah m a, t ii u I I afi . ,:~ : age 31 
Bappathiyoda - 14ouse, 

A 11. d.ro di, I S Ia: n d., 

131. Mo arnmed: :,K qsi,m, age 30 
.~ dllakb ~,af Kennashada House, 

And-i-offi lsl- ~ ijd'*~ * 



132. M.ohahimc ~ Faial, age 38 -  
l  - 

S 	
Ki'ave M o 	tP:J,' ~ K.anclalkh House, 

An 	i4oth:: Nia'' h;  

133. m 6 iiiii,16, 	 age 38 
ya ,  Thd~d'#- 	Makket House, ! 7 	ty 

fl': 	di 

134. Jail
., 	

ge 57 
S/6'Kidave, PooVadakkatfu House, 
Androth Island'.:I. 

135.. Mohammed Sale'em, age 31 
S/o. .Hassan KOnni Keyiyoda House, 
Andro*th I s I and 

.
136. Koyanirpai, age,'47 

S 	
oo Saleh-j -Kavalchetta House, 

A 	11 Is I a 6 d 

137. hd"Ay th 14" , 	"i i, 	blla:, ~ge 38 	- 
S~ ~ oll.lk'o. ~ ' : ahirna, ~Karachefta House y 

oth1s1 ~ 6d;' 

138. 1  Abdu' : l:'Az- c`C­ Z" :Kh'an, age 41 
S/b.M.Phal -61-ned, Birayammada House, 
Aindr~ bth. Island. 

.139... ~':IainSu 	~gp 32 ddd :  
R/67$id-A 	:P azhayakamkattu House, 
A, n: 	d 

140. 'a s t 	R', 	4i~~j ;age , 33' 
k.
Q

. 

Y, a,.i:Affime1am House, 
n 	rot. 	s " 

..141. a Ta 	oya ~:age!; 5 i ; Jf ~ . j . 	0. 
S/6",  Ah-  am'~- 	Matharapura House, 
Ani 'd.ro h Is and -. 

 1-14 , -a', k6~aiA 	e. 43 ii~7 	p -tg 
S'/6ki&vd' - B; i4'Aliyathara* House, 

'd A, 	S 'l[an W.;  

 M61h hffti 	SsAin: zfad 28 
Affiiiielam House, 

-:n 	r.  -'t 	An A' J.,  I 	'rj ~ j :C 7~ 
'-f I Y 	c 	i 



M 

8 S-~)~e&&Esniaiji:4gd'-5 
P 	-nkakkada House, 6 	 Pddai ~d 

A atT 's A -J, 1!,Ahd 

knjjlkjif~-, 	a 
'U ~iii' 	Aiii"; il 	House, yamin 	m am 

Aj1&oth.1§Iarjd ,. 

0 M h-arnme*d Iqba ag 
S/o Nal I akoya', P, crum"Pally House, 
Androth Island.' 

PoOkunni, ~ge 56 
S/o Yousaf Haj 

. 
i; Bappathiyoda House, 

ad' Apd,rp 	s la 

Mo 
. 
h.ai i~ i i 

- 
*d,J3A~ hde.r*,: age 38 .. 	. 	. 	.. 	i  

/6 ki6 ~4 A.,,: Mayanno'Okkada House, 
Ancir"Otdi 1,~ Ia:iid. 

Qhc. 
. 
ny  

1 
 a k, o y , a . 

ag~e 36 
S/O.Kunh. ikb~.'a P., Thacheri House, 
An'dr*oth. I slan~d 

1~ as~er-nqdh`e6nk.S.P-, age 28 
,~'/o-A ~ dul.:  Khaderr., Karachetta Sarommapura House, 

yV 41 Qqjn ~,~age, 
kunchali House, 

~roth I 

Liy~ bui-ahiiia A, age 3 1 
S /0 Ku6n1ki oya'M.11 ., Chekurrimadq House, 

q 
id, ~ro'th klatid' 

K6 n`,fii I i a~ ; g'c 46 
elurnpa S/.o Kad:cl,:,P F 	Ili House, '

. A d' h roth fsland:.' 

ar i age , 52- 
'Kol -ikkattu Nacluvilkam House, in.0a OY k ., ~ jf.. 	Iii 	~~ j j, 

T 	d,. :  

 
Aliya.thara House, 

An' 	r. Oi  t' I i I I a f) I'd 
Fil l  

9 
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156. Sc8thi'1;i --!a- ' ­ b;AO 'g 
S/6-1-A§8a 	fianaf House, 
An 	sand 

~ ::!L; 	A;J 
157. Sa a. 	age 

S /b B u:  ha' 6 ,  V..,*. K. C h e ap.Qkade House, 
d 1-  6:  f h I sl a n- d. 

158. Bas icei 	age A.0 
S/O'Sa.y.'e&d ~ .'I,',.'-,I~un:A'a 

. 
sftada House, 

Androth Is.J.'and. 

159. M lj'amme'd'K,u*r'aishi, age 25 
ayeed:.Mo**harhm'ed, Karakunnel House, 
o.th] s I an cl'.~ 

160. IS ira'j 	a~e 47 j, 

/ -I'jcI ve ~ K., Kunnurnpura House o, e, ,, a , .. : I . 
ndroth Island. 

161. A 	1 	i -n 	d Rart,* *age 31 N o ia i'll 	0 
$/o, 	Koy~ . K. , Pathurnmapura House, 
Arldl`Qil~ island. 

162. 'a" e 26 
S MiN 	f I a' ~p y a:!.-I 	.,Q.,Palliyat House, 
An dj,Ot'kl s.1 and',: 

163. Abd"jl;Jabbar., age 3'5 
Swo I(UhnV~~§-&Othii; Makkett House, I 	; 	~ ! d .- j 	, 	, 	.. 	. An frotlflsl ~ nd..,, 

164. ISaj, c,ed:M.ohaffinjed, age 54 
s/o, KidavLi., : P;66-,'vadakkattu House, 
An d-1,40.1'I s I a Ii d. 

165. A 	-'!a".  tta:; I* 	ge 
thacheri House, 

ni 	s] 9 1 

ii~ 

166. 34: ' 
0/6. i ko: 	111-1 	0$6y- ~ :-P., Thacheri House 
Androth I 

167. Yal 	b ag6 40, ~- Wo 
S/:o,,,K:ida\lti. ~~K~,,~ .Ai-ni-nelai-n House, 
And,r6th Island- 



. 
Mohammed R4ee, age 42 
S/o K oyaffi:m ~ak6ya, -Mayampokkada House, 

Androth Tsla­ii-& 

Mullakoya age 47 
S/0 Ma; ~'~Jeed K!, La~,anal<kal House, 

170., P'6 o k uJii h'i - ag AO 
/ 	: S 	ida ~P6 P. 	-ni-A:  a 'I o'K 	Ai 	I n' House, 

Androth.1slaild. 

Mohammed Kasim, age 46 

S/o Yousaf, B ~ ppathiyoda House, 

Androth Island'. 

Kadee'a, age:' ~;] 

D/o K I dave K.,I hacherl House, 
Androth !..s I a"n d 

Mull ~ bi--  ag& 

~i! Pa*lathupLira House, 

Vil 8 n 
. 
zo6riAli Zayeed P.P., age 25 

~,'/o,*JM I.j.' Fatchullah, Pur~ thlkkatt Puthiyapurarn, 

1 6 d:: A i d 1'.0 1 	S ~ all 

b* 	'~e 2 5 A I i.'A k a ~r' K - ,, a 
S/o 	 Kal-inathimada, 

Ali d rot I.J.. I s la nd'; 

IM 	 ajeern, age ~ 33 
' 
oh'ailirned ~~ 

Kunhali House, 

A 6d i-'o i h' 	a. 1!: d 	 Applicants 

Y-C.8iGange§h) 

V  -sus el 

A d'm i n.  sti- Kf or.. 

Adi'limistrati6ii o'-fthe U.T of Lakshadweep 
Kavarathi* 6:92!555 

1 Qpartrnen.t0 ; ,,jA, gi- 'culture 

uT ofj,akshaNloep Kavarathl 682 555 
1.e'pit~ onttd' byj its Director. 

~ ' j  

Di i-66*i . I Yv!tfiPf- 	Y" ~ aits 
W 

0 



35 

.n.e.partIpe. nt o ?
.
,dnchavats 

t e 	of Lakshadweep ; j ,  
. . . . . . 	 zavap 	t.5 5 

-nc aya ..a 

	

P 	'14 	t 4. 	X I IN 	6: 
n j-Tepresente ~d by its 

Nec f i~~ 6. 	kei. ,  

(By A d,-v o"c a ie:,Mr.$ -,Radhakrishnan) 

17. OA 302/2013 

I 	Jaffer, age 35. 
S/,.o Babujan, Papnethechetta House 
A oi I nJ Island. 

Fall'.00 	ge:33 a.  
i' ei,,- ~m,K,̀ 0t l:emdam -House 

bijk!h~. : -is an 

Ab :d"U 11a" lk, 6y`ai ~g-e 5 0 i 	... 	~ . 	! ~ 	p 
S/O Att'&oy% ~~Mafika House 
A m i n i. I sl an d.'. 

N a I a 1< o* y a',, : 'ag"e:  4 0 
S/o'Ab..dLi.11.~'..Ko)!a,'Puthoya Kanniyarn House 
AJ :1i I n 	s a* nd~.~ 

M ii-M. ~6ha~-pim`ed :age 47. 
S"ro ,  o, ; animed-Kornbarn House 

Wq . 

5harla'" I'A:h'e'e; ' :'nI: ~age 36 
- ot techetta House 

AkIthi Isla6d. 

Jab. b~a'r P.C',,  age 36 
S */,.o :  Cheriya Koya, Purakkachetta House. 
A00161 Islai.i.d. 

!1, 	J . 
N 	6 
S/,O ~l,~-8.ddi-., ..~ f!eliy ~a'cliadacliatta House 

 
S/ 	y 6d~&Sfip ~jk6ya, Mampuram House 
mini s an 
oc 	

MI r! ,k.*B. Gangesh) (By Ad;'  

Respondents 

Applicants 



le-- 

4. 	Village. (Dweep) Panchayat 
Am.mi Island re'presented by its 
E'XecUtive Officer. 	 Respondents 

(By Ad.vocate:;Mr- .S.I~adhakrislinan/M/s Sheriff Associates) 

18. 	OA-  j b  2'0 fl
~ 

A` 

	

	'age 41 bo6bg ,  r 1 
,/q,.Kunhikunhi':-NJlai -n House I 

varathl I s 1,~ n d:. 

N-4 L I s d *-i a fa. B. 	645 9 
~S~q S 	'B'~k~kada House 

~a -hi I an sl 

age 34 
House 

A 	rAl. p.,  age 43 
6  b 
	.. :': . 	i; 	, .. 

: 	r 	K. ~, Aynipura House 
a  va I ath'i I s la`nd. 

a*  C'o o b K. P; .  ap-& 41 
S,./6  '.Kli. d ave :,U. 1-1;.,~ K utti papepu ra House 
1~ aval'athl I stand. 

I <oya..K;, ago,'3.1 'Ahl 
am House 

I S~ 



18. 	U-! I&i§ 

Z7 

muje . eb.R6hhIah4J,P-, age 34 
Uthaj~pokakada House 

je,~ varath'44. S  I d q` 

S/6 
a. 

XM 	dhf4an 8, age .31 0 
S/o Tllaligakoyf'a, Bireka; 'I 'House 
KaVarathi Islafid, 

Sajitha P., age 32. 
D/o Ali Arad.am* Poovinoda 

. 
House 

.K'avarathi Island. 

Mish.eer.P.1: 1  ~ge*`44 
S/O.M~.Oli*~ i -hiiii~ d.., :Pallipura, Puthiya 111am House 
Kavai'-:~ fhi.jsland,- ~ 

Abdul"Raf 	a g .4 ie 4 K.':  
Sm. Ahined attimmada, Kadapurathaba House 
Kl avaratki. Island. 

5aleem AJI.,.'a ~`~ 34. 
~$~o.M61'~,'ai-'niiied!;,C'.1 1 ., Atharnpapepura House 
K ~ \*, ai-athi Island. 

M61idlilnim i-A-V§§ai I n P.A., age 29 
s /6'Kh1a:1 i ~d, 	

i 	
Puthiya Alikom House 

Kaiva'xat i:i sand:.,; 

~;,- T - Ty  's lloj ti 	35 - 
i~ ikad.House 

kavar*athi ,I§.l,aI1c; 
. 	: 	i , 	, 	: 	i.. ~ 	.1 1 	, 1 , 	1 	. 

n .\v* a r' A. P., a.: g*: 16, 3'9 
S/o Mut-hu !  Ay"p" c' 	-a pui 

i is 	i d. 

V  
: -:S  ,1,3a: SlIee, i-  ...,age*i-'~ 5 

0 

1.01 

9 

m 

 

 

E 

15. 

ro 

17. 



Oftw1w 

m:'z­a,fh,*;a: '*ge,, 12 TI 
ajj, ~.Ay,nepura 

A.; 

X4 iu:je'eb',R:e hinhan"la' 	3 8 
,S/o .1-laiftzat i:A. 	d iyabiyoda 
Kavarathi. Isla'fidd. 

Manlkfall K.P., age 3.0. 
S/o Abdulla A, pk uttiO pura 
Agat.ti k)and. 

I-fidayathul 
, 
la S.-IN.4. j  age,,36 .  

S./;oJi.aInAzath, B. ~ K. -, ~P,baida Manzil 
Kav'at at * h i I sfa n' d'. 

- Ij P 	5:0 3 nsar 
9- /o Cheriya"K- bya K.P., :Pakichipura 

S u I I ill all 1C.P. age 3 8 
S ./o Kidav6 U.P ~., Kuttipappepura 
1.0varathi Isfa .6d. 

Ya:  c 6 o b , -C - -I 	age' 40. 
S/o Y66S,6 ,f 1-,.. Puleenakeel House 
1,avarathil §I'and. 

zel. tld 	R., age 34 

	

.1a 	b, ;- ::Kochipqra House I 4Y 
ra 

	

"ava: : 	n 

agQ,. 19 
S/O. 17jamigth! ~ V6 oda House 
Kavara'thij§]Od ~ 

Mtako B;,4gd,41 ya. 
Ab6o'batko.i-A4.1, Birekal House 

Mv, mal-*~afhi Island:., 

.29. 	N~U~ hd:d-,,  
liveedu House 

K  ara i!js all  

30. 	N;'461!: a.  iii 	a. K.K., age 31 
/o 	S; 	n amkalarn House JA a 	u n 

	

r 	'a s 



*3 1. 	Ashik ~Ali ~ C.P: ige 30. 
S o -ATPK Q— 11 el In` d i p~ A: p a d a House 
Kayav~thi klah d,:;.- 

	

arnm 'd 	dge`3 8 M h 	e ~R~fi RY ~ - 
f i:6 h ̀~arn Pulipiiinakad House 5/o**-Cheri)/a-Koya Pal. 

Ka~ varathi Island' 

PoAoy4,43T~ - ~ :age 
Ruthiya"ura House S~b 8 	an 	'P 

Kiltaii'Jsland—:; ~ 

I-lussainah:: ; K.:P. j  age.3.3 
S/o Mullamined . C., Kuttithayapura House 
Kavarathi lsla*n. d.. 

35.. S61airnan M.,'age 37 
5/o 1-lapiza-th M%, Maidanoda House 

I 
a .varadli Island. 

Kajal-lu'ssain C', age 37 
S/,o, Ahamroed Kha'n, T.P., Chungam House 

avp** ~thi f S* 1­  n 

lei N; ` 41 	: hi 	K, a '"' ,"b 	I 	 ge 38 

a~ 	hils-land. 

Moha,rhme.d Shafi K.P., age 32 
S./o Sa~ed Pbo,,,A:: ~,. Kakachiyapura House 
Kavarathi fsh'tid. 

NA olia In 	B.! age 33 
s/6 -Aitakidave

, 
 T.R, Beeranthoda House 

var, 	1`1 "d a4t I 1. 8 an. 

40: 
S. 	-u- 

ELAM. T 	111:11 ,  S::;!.:-~ d. 

t, 
Illam 

1 :  avarat I i 1§1
,
a p 

d; 

age 3.7 
.~'/o Atwi ~']<..~ P....,i ~!61~~rach'iyapura House 
I'laval-atil, I sla 

:J 



4rz 

 1 a 	.3 
SAo.-.KidavdACJA: Bdrak'aroda House 

,a*V:'a,'rathj 	1 ,s**lcihd. 

 j~ 	 .4 

,S/oiAt'0j* Vel 	'Po:6Y'bffi*mada House 

 3 

Sm-M-011"eiinn e 	T-.,-  AnIanathakepura House 
Islan :d. 

 Skarafudhuh, age 24 

S/O ~ Ali A.,,  Poov. 1no'da House 

Ka v~ a ra th i I s I a nd: 	 Applicants 

(By Advocate:*M(K.P.Ganges 

Versus 

i:v 
M-1 listreMor 

Ad nmis,tration ofilhe UT of Lakshadweep 
`61k'555. 

 -6 c~p' **~I- ~r i i~i!i c fil  t of -A gr i c u I t u re 
UF 6f'Lal<',sha' 	veep 

KaVa ~athi7'682.*~ 55 represented by 
its I)ll*'O*cto' 

 Q i rec 
I 
 t  . 0 rol P 	chayats 

De p*a r t m n t o.~ . ~I~Chayats 
'A 	6f the IT of Lakshadweep, 

55 5. 

 Distr: Ct4hd i-aya 

I  di ay" thted by its 
x 	io 

 Villag& 	Panchayat 

'Kav'ar,,A-'thi ifs64reoresented by its 
x Ll ~i i6er Respondents ec' 

(By 	 adh'al<nshnan) 

19. OA;6. 3. .19/2 0  4.3 

-9 
M6 	-'hmee ictta House 



E 

K.K.Ranl<,a' e.'27 9 
S. /d. Khadei.k 6 a, Kunniyatarnkakkada House 
Ami.-ni Island.: 

P':.-A-s]-tra'f a'*g&',3J' 
,S/6Ah ~m6d, F;a1lam: House 

iii, 	I S I a*,  11 cl. ,; ,  

K.CAO"osa', age: 44 
S/0'Attako ya,; Keelachery House 
A 

III  III 
I Island.::  

age 42 
S./o.C.h*~ri,yakoy,.4 Balapp House 
Anjin' i: ;,"IsI l~a6d. 

a, age 41 
Ila'' 	Chn'' inthabel -I i House 

A I! i iik` "l l s:  ]a:  1 -1 

1~a,he~e 33 

S  Ab 	~coya, /. o .:.A 	Madarn House 
A I .  I It i s' I a 

Po' okul-th'i 
S/6 T.C.Y.6u ~, ~ f, Noormahal House 
A III i n%I I is I a t) d. :  

j-,;. : ,: ~B-.,Gangesh) (By ACIVOCai. N 

Versus 

6i. 
..Of the UT of Lakshadweep 

Applicants 



? 	 0%.J., N~ ncliayat's DI I e" W 
i~pp.p'avtnio 1) t :b T'i an ~ hayats 

n 
:A6 11*1 i : t*~',i s' ;6: a t.*i:&:n', fj" c UT of Lakshadweep, 

birectoi. ofEdUcation 
D I rect :0r.ate -0 E-ducd.ti.oq; 
A 

. 
dmIni-str8ti6ft::of the UT.-of Lakshadweep 

Ka va rath 17 6 8`25 5 5 

4. 	N/ I  I I age (Dweep) Pan 
. 
6hayat 

Arninilsla.nd' represented by its 
E'1XMIt1\/e'O:J -'f1CeI - . 	 Respondents 

(By Ad V o C'a t 6: M. r.S.R a d h a k r i s h n a n) 

20. 	O.A N;(). 32 5/2 0 1 

Whanimed Abdul Razak 
S./O'. U.K. Mll,a.Koya 
Attalada House . 

4-\ 11'a ro tt 1 i a n .d.. :  

K:. IMoosa ~ . 
K- andilbi)IT'lodse 

3. 

13. 11 ,  1 v a'm ni'a d a' V-1 6 6:se 
a I  A.n'drott Isl I" d: '.`.':* 	 Applicants 

A 

(By Advo:cate Mr. KJ3 :v Gangesh) 

Ve:rsus 

I . 	Thq Ad III 1111 strator, 
Ad ni:I 11 ~ ' . f  

. 
SLratiomofthe Union Territory 

a 	-atlii — 682 555. v a I 

"Yhe'-':DiTector ~ ! (Se!.Jwiccs) 
(611:11T st It-10111of the Union Territory 

(Secretariat 
8 -;1555. 

fEnviornment of Forests Depar. t .1110.11tO 
Unioii 	Lakshadweep, 

~—'6-8-2 555. 	 Respondents 



(By Ad:~~.6caie ~ N4r.'S- . R~dhakri-shnan). 

21. 	OA:*32-0  
. 
2.01  A 

T: K , I 	SaVad 	-~gPAO 
'M 1 : ' 	d A'.!-) ~-''I-R!~rinikkadu 

Kavar-khi:ls: 

2. 	A
~

bloo,b*!~[ -~~.l~'.e:i -..-, :-'..": ~
l)

~ ,. -.ag.,e 
S/0:116ffi-~~ th IC 	a pura 
Kavai*-:a, thi. ,IsIq n,  d. 

Abo.obacker R.K.., age.34 

Kavarathl I slaild. 

ce 4. 	J ellang. : r A 1. :age 3 2 
S/.oJ:-Iam:ced, /N I iaf)ul-a 
Kavarathl 

13.,'ag* 35 
8/"0 	f3a,dayi 
K awira'~hj 	I': d 

s (By Ad:'v*'O; `ca1- ,c,: ~ Mr: 	a, nge h) 

Versus 

AdministratiOn f the UT of Lakshadweep 
'i a:: h I - ,--,av, r t 	6 8 2 555. 

2. 

	

	f-J- 11.0c.t.or o[,P-a* 11chayats 
.[)b.bartj~iem,'O` f -Panchavats 
Nc hp ni. i s , ra t 	̀F:  he UT of Lakshadweep, 01P O-t 

'15 

f :S c ionce & Technology .,,)o 'ilffieot b 
.JjiIIo.h,:::I erri-t ,ory of Lakshadweep 
'K-aV~ rath 

1 
 .6 8 -2,  ~5 5 5 

D~presdnt6d by-  its Director 

4. 	Vill,age (1).NXieep) Palichayat 
,,avardt.hi 'TS-la' .11ci represented by its 

I..,:X CC L ft I V C 0 rF, c 1'. 

(By Advoc',atc: Mr.S.R.'adhakrishnan) 

Applicants 

Respondents 



4:4 

22. 	(M 32 7/2011: 

S, / 0 K Lill h k 6 
1. 	

1 1.) D 1.  1 ac NIJ Ji kkad, 

-b "I ~ ; 	e";"S i-imej.1 ~,l q ~ !:ag -3 
Slb 
a v a i 

(13),  Advocate: Mr.KAGanges. h) 

Versus 

I 	The Acillilmsuratol ,  
Administration of the UT of Lakshadweep 
K. ,a val -Mh i - 6182 555. 

1 
I)i 

. 
r,cc*t6l* 6: `f 

F. NlIchayats ...),cpa I-It.  1 111 .e lit o 
'of the UT of Lakshadweep, 

8̀2- : *5 5 5. 

D: Opart.iiient of I .:`nvironment & Forests 
Uli 16,  n,  "Fer'n t,ory' of Lakshadweep 
Kavarath 1-6815 5 5 

Village (1) weep) Panchayat 
~I y , a I - a*t h I I.S I a' i 

, 

i d l^epresented by its 

(By Aci'\/()Cate ~ :.Mi'l.S..I~ adti ~iki- isliiiaii) 

23. ()A­ 318/10 .0 

I 	a: f6.1,1'a CiP.-! age 34 
S, /o. : .Moh,a.m6o,d:jjaj.i, Chendipura, 

cd,P.II ,, 8()e 39 

S./o.A.ttca .i K.P., i").0kal-a Chepl-ll-a House, 
1\, ,l V "i 1:a t. 

o 11 ,a~rlllil 	K.P , -.aoc 	5 
S :/O.I,...],.~iiii/,afl~ !!1-3 ~~ l?., Karutholapua House, 

4. 	 4 
all I*I-IOLlse 

E 

Applicants 

Respondents 



KaVardffii. 

5. 	 3 4 
adam House, bb i ;  ip. 

LK TvalA 

(By 

Versus 

I 	The Adill-linistrator 
Administration of the UT of Lakshadweep 
Ka war a t I i 1- 6 8 2 555. 

Applicants 

Of Panchayats 
Department of Panchayats 
Adnalnistration':.bf the UT of Lakshadweep, 

i r 'c't" i-.of EI'ducatioll 
ll-e~t6,ratc dt- dtication, 

A  1 d inistration' of the Union Territory ill 
oft,akshadwee ~p, Kavai-athi-682 555 

VIII .age:(D-wce.p­). Panchayat 
1'~avai.  ath. 1 1§1add repres.ented by its 
EX,CC6 ,  

(By Aq-~1-66~ 
, 
L~~ Mr.'S.'Rad1h a k r i s h ii a n) 

A  
329/2 .13 24. 0 

1. 	Th alh-T~19 a  ~g u m M. 	age 38, 

	

71; R a' ie~ d. 	adeena Manzi], Kiltan. 
I'VISO , 01 	sting Centre Kiltan W. 1 

i -ct -Pan 1~ 	—Kiltan. 

, ~l,aii,,Li,],Ha,ii.1,0"e.ci.'P.K; age 50, 
S/6-:S.aN~6dROVa l l-) ~,S Thottathakkara 
St6re;K6,61),  

Itall 1:\Vls ,tlll: 	"entitKi o* 1:1 
i:,~iri c.I .  P 	"I ayat, K-11tall. 

T.- 1,/,i N,1,6 k p*64)~ . d h-66 h, 
I 
 a ae 3 3 d

, 

f ri'd.  i~i ..0 I 	-i a 
s* t-ing Centre K i Itan 

D i strict`p ah 04 ayat.- Ki I tan. 

Respondents 

I 

Applicants 



3. 	The Chi 	ive Officer 
lef 1-xec ~ut  1 h District Panc ayat Unit 

Kiltan, UnJon Territory .  
ofl-akshadweep-682 55.7 Respondents 

(By Ady6cate: N/Ir.S.kadhakrishnan) 

25. 0 A' ~,M  2  0 *13 

K'C., jage 34 
S/6:%-eed Wha'rnfiiad A.M. 
Katti,yqmch-~ ,t~~ (Hou'se), Agatti Island 
tmi-6 f... L--~k shadw'e''e p 
Woi-kifi g,  as casual labourer in the Department of 
Sci&nce' & Te6k n~ 61ogy, Agatti, Lakshadweep. 

lJyde1"A.)-. 
h ~ 'r' i F̀*I aj i U. s/o',S'a­y6e*dJ1u' a 

P . oklothap 
 . 
b .~da:,'(14o,usej, Agatti Island 

UT of;L~ksh-ddN,~&ep. 
~~/oi,,.ci~ng., as;;c ~ s6~fl~ '..I ~bo"Urer in the Department of ~. ~ 	It 	i: ­ ... . 

e", Z' -~: h h 0' 1' 	Agatti, Lakshadweep. o,gy, 

9 A"fi: 1Akb'ad, !'X',- 	a 

d 	Chetlat Island K ring ~ 	 buse 
6TTI~kS''ha' wee 

WorK1,11P 	labo'* rer in the Department of 
s~ c. i: e i1c,  e* & 	I 6g, y Agatti, Lakshadweep. 

~ :age 27 
US  

H. 	'e),, Ch: etlat Island 
I j, 

s 1~,athiyl~-  a ~ (IF on 
~A ;'T 6C 

b 	he Department of W 	'Q 01 <44.9 ~ . 	al a OUrer.in t 
IJ 09y, 



~ t 7 

	 A-7 

ChkI4 
- 
L aksh~dweep. 
	 Applicants 

(By A&'604t6 ~~j~ 
	 i§j-dk', 
	e, Sr. & Ms.Daisy I.Daniel) 

A. 
Versus 

-A to r 
A~ ep Kavarathi-682 555. -e U,  

2. 	Chairperson 
Vill 

. 
age (Dwe'ep) Pancha'Yat, Agatti-682 557. 

Chairperson 
Yillage (D.wee.p) Panchayath, Chetlat Island-682 554. 

The ju nior; ~,Sci'entlfic Officer 

i)e; P,:,..  arti en t 
. 
o  

. 
f"Science 	Technology 

hetNt- 8 554: 

The J-Uhior S.ciebtlfi C Office'-  b. 
ep a*i 

. 
t 

 .. 
i  
, 
-n,e 

 . 
n tb~­~ , :S :cience& Technology 

Ag'atti-682 557. 

Dir~ctor of Panchayath 
bepa, rit,ment of-  1?anchayath 
Kavar~ althi :-682 555. 

(By Ad, ~;o c-lat'e:,  Mi-.S'.,.Radh'ak 
. 
rishnan for R1,4,5. & 6) 

QA 331/2'013 26. 

S, .: I Ra: 11 r~ ' i s; ~ 

R,  6-y'a 1<:u 1110, 1 ;  ]l 

iCAidla'r 
.;.Say&d.'13LI i s 	1, ari 

	

bily.at  i vo . ~1 	'iltan hi 	d' 

 
s /6 
K  A' "15 Till'apill 

By Ad. —ai 	Harir ~ !  

Versus 

Respondents 

Applicants 



-1-1-1 Iii-  S..  t r ak.d 
1 NVY'D  i""fL kshadweep t ih i .0 6,1111; T-6,  

2. 	I)ii-6c:t6r:&,f:.] -).an' :c':~k -ayt "a":t's 
-a o 111 el. I I t 1'  0 f 	I k .~shadweep 

Kav'aratti' 

'SLib7D*vi8'oi' 
Kiltan Island, Union';Ter~fd~y of Lakshadweep 
KI Imn. 

Director, 

U11 7, of 	 Respondents 

(By A0\/ocat&: Mr.S ::Ra:dhakrishnan) 

27. 	-OA'3  44/2013 

I 	Missim A .  
S/o.A-tta'](bya P; .P 
Ally ~ltharalious'e: Andrott 

Jalaluddin N 
"/0,, 	1 ( oy,  a N. P 

N'c: 'l 	ii i i A d ~ a HOUse, Andr-o"tt 

N/lo' h a r:n ni e d Hassa n C.E 
1:< oya ,  S V 11  

I.: d 	k l< a 1. l4o u s e, Andrott 

Mohammed Ra'l`eek C.K 
S/oj~,,,oya-K.0 
C 11 e r I,wl Kal"kallal House, Andrott A 

N461.1p .niiii ,ed- Ka*ii lal ud di n M.K 

: S /b.Shlha,bUd:dln Pookoya Thangal 
MavanUl<ktida blouse, Andrott 

C  

Andrott 

Noo~rul 1-1 ~,§S ~ jl A h. 	; 
S/o;Na I I ay..a.kby~ , U. K 
A  a u's t 1t lada I 6,;.Andrott 



/- .11 

9 
8. 

(By 

2 

I ,: sh. 	C.N J'. 
"':dd'n Thanigal D 	*;; s' 	- . 	- " . 

illg~. th .-M lal'&~ih Ahdrott. 

P; ki; at  
A 	c e.; NM r 

v  

Territory 

0 f: L;-a.  Vs a d e e Kavaratti — 682 5 5 5 

Director oFPaj!Ic.hayats 

D ~ pa ~tnlent .0f .Pa.nchayats 

'A dministrat ll'~ of the Union Territory 
. 
of Lakshad%~;C&: P, Kavaratti — 682 555 

Applicants 

0 

9 

6 

7 

j)qpartmen't of Electricit 
I 
y 

lillio'll -rerntol ~y O f Lakshad. weep 
Kavarathi -- 6 8 :2 .. 

5 1 .  55 

.Village (DWcco)' Pancha'yat 
A'ndi- 6t,ti'lsl ~ ijci'i -'eoi-eseilt ~ed by its 

. cdi"~'— 681 52. 

6  Al:  4  5~ '/10  1, 

Ay s h am ni'.~ 

D/o Hamsq, Ell::8; c'hctta House, Agathi 

B Qc fathu 11*1:111-a l;0" v 
POthanveed House, Agathi 

Q  
K e4d. 

~ -'~ rt;'P.6i~a[,̀~ ad House, Agathl I) x6i'*:I~~--'Oy a'-~ I,. ~ s 

M..  .1 
kada House, Agathi s 	ta 0y. 	"Y 010. Y. 

S/61'afe tjs ~ :F. 

0 
. 
II  . so, A'ga t 11 i 

I ~ l i'd a y a t h u I I a, K. K 
S*Jo.A-boobkk&i::'KOya V.K 

1-16' e Agathi LIS 

P ; 

(By 

m 

Respondents 



r~&* 
	

9 

I 

9 

10. 	NazcrI K' 

-louse, Agathi %.411111il<.athiyapada 1 .  

I]. 	S 11 o \'N/ k a t 11 a 11; mw: 
S./o'Ummer.- B 
Mal~ayachoda. ,,House, Agathi 

e 12. 	Sa~,` q,mo ainip'd K S 	

'3. 
~~ .Aoatlli pa 

S/oNtithalif K: 
Path*~ da I-IOLIse, AOathi 

A .boo6acke*r N.M 
S/O.Abdu.1 Rahman F 
NaF6e*S*8'.'Nfa-n7,11, Agathi ~ 

p 
K: ya CT 

Ij .,-,I"p  - th. i 	I I 'ain A o ath I 

A.,  Ji~ k p,  
.S/o Mo-hal i ~n;&.-I Koya L 

I a -Jo 
9 

ad I use, Agathi 

A Aiar C . 
S40,N4,ohal.j ~mcd K' oy a TT 
Ch ~flla.kj<ad: FIoUse,.AgathI 

A 6,6 06 ~- I c k*  
'S/&Sayed 4<6i  T-1) 

Agathi 

19. 
S/ ~ ; 

1 % 



 

g . A 	till 

 M:L.lh ,  mOied 
S/0.10ya 
Blya,thabl)~oda House, Agathl 

 N -,I 1~cesa N/1. K 
D/o. A bd u 1.1 a, 	oya K.  
M oot'h anikakk ada House, Agathil 

 K 4a': P 
ihikoy. ~',~ S/6.K'.,un 

Oon 
. a 
	 Ao at h i O.'"F.O.,Use, ,mo a 

 k 6 y 
S/o.Albbob. ~icker:Koya 

ailla Ipial ;pily6da I-)Lltllly.a Illam, Agathi 

25, 'Abo:bback'el-  UP 
i Moha-hiiiied 

141) L 	~ Agathl ppatioda 	lse 

20.. Badai`6dhee 
. 
n-.V 

SY6 - Ko,~~!~s;,~ Ilin,;i m 

o! 

 
d 

B 	qus.e,; Agathl 

 
I.k 

I 
 . 
i 	u) 

. 
iibi M. 

1)/.o.-A takoya 
~4 a I' I"i 	I IS c V. I 	d a I-louse, Agathi yp 

 

~~-,Jqus& 3  Agatlli 

 

0 e j  "Apthl 1) s 

t h 6koY a.K 
C . I 	'Ad a. Ho.use, Agathi e I -  I y 	p a-p p. 

7 



-35. 	Naseer"I'T 
S/o...Muthall i f 
I 

fhe' kk Ll 1) 0 thiy~ I I I arn, A gath i 

Obaid U 

Um. 11. 1merod8clietta House, Agathi 

S' 1'ed, ~\ lo a] h ' -iimed K:7 
.~/O.Aboo S~ ala: F 
K*,'~ laiitliitli,i ,~ 6d'a,']-IoLise, Agathl 

ah 'a' i ij o'b dl 

L  I 	di 	House, Agath) I , apan p-ram IT 1~. 

Abd 'I I a'  li*; S  
h a h u;1 I a 

Biy'Lish ~'ibi*yoda: Flouse, Agathi 

1-1 ~~Pro:mn:la N) 
D/o..-AbdU.l -kkicrkoya P.0 
1,11 - 1dw.,J)'Lithlyal am, Agathi 

J.  SC C]'cT 	I(. 
0.,  

`~Lisc Aoathi 

 

13 1 
 - 

as-li a , 6 1 y o ; cl a' .  I louse, Agathl 

~N&irriyambTff 

Rathath6d',,i -Flp 
. 
use,.Apthl 



44, 
ANdUt. RahMan 

I 	a'c fi 6~ i ~X: 1 1̀,  o~ H 	
Agathi 

:C-~ , 	A 
 

IA 	):y q , 	ra:. - 'o use,,. ~~Ag-d h2- 

 0 
ya 

KO'bdaf~-`Hou~s.-'q,' : ~ Agathi" 

 Sho,WkatWi 
S/o:.Lat6 Attakoya 
S  a a iy 	Rou 

N-iSsa'I -n.Ljdhde'r'i:.V.K 
C 1,C: (1~ a ~~e) 

Vad'kKeela" 11-1 drn, Agathi a 
J ,  

Qh6i~,iy ~ K!~ pya' A. K 
K  

"0 

A 	Ini lph'a" da' Hou'~e 

Mo.h ~ i'rijb6d-Ali C.P 

,C-14 	Flouse~ Agathi 

S~yed'Mlo'.h'a. 0:,i'ited K 
S/b',Y"6'Us',  r - A" 
KI b ,ii, 'a'h'i' -,Hb,use,-Agathi. 

(By -.'angesh) 

V ersus 

A. 	-on,--*o,f the t nion Territory 
fi'a*d. wi 	a varatti — 682 555 

 
:W-nj on eq-i tory 0 f f,akshadweep, Kavarath i 

r6s6f) tklb~ !Vi.s- Director — 682 555 

'cVo.P . Qf!:P;Tn*t-'hI' .,ayats 
!Vf, ,N'f~dhayats 
-j:qW-df 14'etAion Territory 

0. 

'a "w ee,  
:~ f  ;,." 	.: ". 

—682 555 ':a: 	11(avaratti 

Applicants 



0 
4. 	V -i'll a g~ - Q- ~~` `0*,)- ` -Panchdy at 

A9.kh:i.-.I`:sI'a-n 
. 	

Pr.q§.6n,tiS,d. by its 
E-N-  C" u- qV-̀ (-,! --- bffidii 	S4 

a 	 shman .v 	N 	4d,-hqkri (By Ad 

29. 	-346/2"Ofl'; 

I 	UmIner I-'arook..Shafi 
S/o.A .boosala 
Mallkakal laiou ~e, Arninii 

F.A Sayedall ,  
S/6.1-lanizak Q* .'Y. a:.!! .' P.... h . 	. . 	. ; . 6d . 
ut 1-ya-Asha''r a House, Amini 

 
D46: A li a,rn;  e" d:,: 	Malikakal House, Amini 

Ahamedkoya-' -  
S . /o. oyaki 

- 
da' vu, Suram 

. 
bi House, Arnini 

V~ Liya b i" P. ~.0 
016. N h t h 

u 
 I  

, 
~ 6y'at` Pal I iyachetta House, Amini 

13 e Q b i'M P 
D/O-"Whi~L Malliputa House, Kavaratti 

I*kl 
akoya:,!`~ ada'kki 14;'pura, 

Ka.Varatti 

(By A4Y .O~. ~~c::Mr.,K.8 Gangesh) 

J 

., !:..Ver, sus 

Adiii,inis4i-a-ti6ii'mof the Union Territory 
-O,f-LA ~11 ~,dw,, C* 	ar, atti 682 555 

-a 2. 	 I.Parich ats: y 
-1~q~kayats i 6:ff 

	

n Iiii, 	6 J`bf he Q 0 j, 	sif--Mi` n ~ -t 	ni n Territory 
'Kavaratti 682 555 

Respondents 

Applicants 



a 

	

~POV  NI, 	M 	 weep 
irector of Education — 682 555 

C  1W 	hayat 
resent 'd by its A-Xihi hi-.1 §1'~ :9 

xpeu ive Offib6r 

	

t 	 8 '553 

Mi'116ge-:'(D klqlp) 1-3 ahch:ayat 
:K~'vai-a'iti Ls kh d repres'ented by its 
EH X'le c . u t,  i v ei 	e 	6 8,2. 5 5 5 

~R—dhakri§hnan (By A~ -` 	 a 

30. 	.3-4  7  g-01 3 

,Uha),.a ~ i 
Q~6.J~ Unllikb:nhi 
IWI.icbam 

. 
;.1410u . so,. Kavaratti Island 

J'a 

Maha*rnboi- M... ;  

Opfla'k 	 Island 

 
T. 

1-(~~,~~attijsland 

A.M. 

	

1:na , 	iV 

a",  P.Othiy- ~v 	K-avar-atti Island 

S".~ rl6i 
b. I b 

.:&ela-k&hi t 1' apuram. 
.k, la, 

 
Di i 'T 

'an ~-fattj Is6 d 'IV  

 

Kavaratti Island v ,ap'pa- a: oQ 

be"el bl, Ayne -0-4a' 
T)4A*b:doqh,.Mian 

11" - 	Kavaratti Island 

Respondents 



I 

tl jl;:I lit* 

t:t 

ffi"'ath 	m.: 

K m i 
I_,., 	11 Island ou ~tiy 

,S,a:'.d .ihath V.M:.:; ,  
-ID/:O.Valiya Abdlu ,'rahiman 

K~varatti 

k 01, ~ iYani b 60 T 
I-,)'~6-'.:.Aham'mQd K'. P 
T?~ ­ `

,t6iiWLfr~ !; Kavaratti Island 

 

9 

 

w 

Island 

 

12 Be6fath6rhm4:13 
D/ 6.Ab6obnker. 
Be&raii~ ith `da;'Kavaratti Island 0 

Ra: h rn, ~th Beegurn P.P 
D/O.Attal K.P 
Pocha ~achepura,, Kavaratti Island 

 
O/o MVthu,A.yn`apura 
Ku''t 	~ ppq L IIPR~ ., 	?, ira,Kavaltatti Island. 

(By A 	r..1<.ff'Gang6§h) 

V  !sus er 

'he Administ4tor 
the Union Territory 

~M 
Lakshadw­eeb, Kavaratti — 682 555 

1. 
r w0l,   

Ad .'rn . 1 1 
. 
ii strafi,,6h ~ tgf t 

. 
he Union Territory 

of.flak ~ had ,~~6eo (Secretariat) 

K~X ­4*rattil ~ !, -.6824  5:5 5 -Y 

 
!­7F 	t 	of-Lak~hadweep tj i6q. ,  tril -gry.,  

serifed by the Ka:varathi rep 

(By Advo- cate- Mr.S:Radhakr.ishnan 

Applicants 

Respondents 



.0AV-3 

.8 

 201.3 31. 

"fo 

N ru m-c - e,  a. - ousp, im -qQ- f  i ~h` f 4 k 

 Ait a k o a 

-SU'i .-4mbi 1 -1 6 u se,'A it i n i::: 

 An'war Hussain - 
D/o.Essa 
Ko*ttapura HoLlse, AMIP~ 1, 

 Sajitha-' 
-y 	ulla Koya Abd 

Mbn a'kk ~ flach.etta House, Amini 

 Fihssaihar* w 
S/o.-Mohamilled 
Ali m'*hiec'hett ~̀-'A1A*ouse,  A ~-nini 

 ..:, 
S -6 k  - I  

q. ;.yvai 'acietta-'Ho.use, Amini. 	 Applicants 

(ByAd"~ -M K-X K.B Gangesh) 

Versus 

I . 	Th -̀& Adrni ~hjstr~ tor 
Admi n 

" 
is 1i 

, 
-a'ti 

 , 
on;, ~ of the Union Territory 

oflAk§hadweep, Kavaratti — 682 555 

D i*l..66 ~ 0'~I` 6 F P'.a:  qQhyats 
e*.'p'*.4rq-neO:t ~ bT Pandayats 

the Union Territory. 

KIM 
2'555 

m. ent..f-*-,L-,,. ,  ucati8n I 	
Te -rvit6 ~-y.bf ak$. hadweep 

-X,avarat 
- 
hi represent ed b y 

.D.Juez e.tor of E 
, 
d0c.ation — 682 555 



TMiTI 777`77 

C,  b*y its -A 
Respondents MI 	",-.'68~ 554 

(By Adv&df~~: ,̀ !Mr.p Ma"d Jlshnan 

	

32. 	A-35011  '13' 

r 
rott 

.
,MO'.h4purak. ka*d Hbu,$e,: 

Abdul ,H ass n, 
S/ AttAkoya 
.K'4:i'tha~.t,14ou:sc--'iA-*ndrbt~. : -  

S.ayed Moham~ : ~'~-~ed 

:.Karkhetta Ho :u'se, Andfott 

Moharqmc ~d Hussain 
S/o.Moharnilled' 

a 	h - Y d 	0 qt 1 6, O,H.! use, Andrott 

u ee n, 
a  o a .S/~6".Wm,b al 	y 

Applicants 668e ;  An ~~ ' tt. 

s (By 

j 
Versus 

T. 6.Adminisi rator 
Ad-mi'n* -istr,at-ib..h.!of the 0'n;'ion Territory 

Kavatatti — 682 555 a~dw~ 

!!-4 
Dlfectd~ o'f~. -Nnck~ aypts` 

t s n 
-f the Union Territory 

...L̀N ~ —1655 

r[ct ~,anc ayat*:- 
at t j 	ped by its Chief Executive Officer-682 555 avar 	epre en 

VJ I fag6 (Dw&eo): Pdoch4 yat 
Ai n`&6-  it' fsl'~- h: d :P&pr~ose'~ted by its 
E'~ 0 t I v e Q ffi'de r —':68~ 554 	 Respondents 

e' 	r 	-adhakritshnan (By A v6cat :.M:' 



1101, 40  

S/O...P.0.01.<Oya:- J . 

Puthiya Edd -iydkkal House, Amini. 

(By 	 Gange§.h) 

Applicants 

Versus 

HeAdffiifi i'~tr: ator' 
A . M ~ 

- 
nj 9tt,kion of the Union Territory 

dw'eep, Kava ~atti — 682 555 

Dir'ectbf Of Pa'h`dhay-ats': 
D,,:e' partmeni:--of Panchay'ats 
t.\ niirilsqat i ~q of the Union Territory 
f jw-  'k 'h d § a, wPe.P 

K4'~at~'tti;` '6:  8.2 .5 5 5 

~~Woi-heri & Child Development 
11,ry- of.,Lakshadweep 

arathi* 
ri " s 	y iis.bir&'tor 682 555 

- . ye-preserited by its 
E x 	I e Offi ~cer — 682 554 

5. 

(By A 

34. 

a e w g 	P~nchayat 
'd by its ~A 	.........Y. -epresente _f 	

-fic'&-,-68255 i~i v6 "Of 	3 
..x 

co 

Z, -Ti 

Respondents 

2 

H 



M o ia-frinie ,  ~ 'i " 
w - bo m ~n ig 

OU b 
m  

2. ath-ine.-di', 

6 1 	op 
. §e-;- n, 

.. 
ro tt 

Marisbor Ali. 
S/o.*Muthuk. oya", 
Pentamvelipu;  a r - Hou, se ': Andrott 

Wharnmed Fdisal 
S/q.Sjd.,deeque. ~ 

-Ott* Makket 1-16use.:Andi 

(By Adv'ocatei: Mr.!,(,'8.Gan ge9h) 

Versus 

'I'lie Ad,minist ~a*toi 
Adi~ ihistmtibnbf the Union Territory 

Kavatatti — 682 555 

F-Ahimal Husbandry 

	

partment, o 	I _. 	", ~ 	. 1 . 1 	
, I 
	. 

Lj .n:i"o*n']-~r,r'i!t ,6i~,~ 6rLa,kshadweep, Kavarathi 
f~z,e"p'r- ei ",'s- 'e- n~ 't"e*(~J':: 6:~.y ;,iis'. ~I)ire'ctor — 682 555 

-h 	t anc,  aya s C1 
t."Of P~~ &hayats.  

AUMI,JhIst~!h tio-hi Of-the '. - ,.nion Territory 
k ~h ad W,&e;p 

Ka~/ara i. 6 8-  2 .5 5 

~a~e-  (Dw~66) P~ 

- 
nchayat 

Ah,dr6t.t'l ~ lah:d :'i~e'pre ~setited bv its 
F. 4x'dcuti ve Offi6er 682 : 5 54 

(By Adv , o c,,a t &: M,i. .S-A . ~0hAkrI§hnan 

-J! 35. 	A. 3,5;.  12  1 

A .1d,Ilb,u%sd; gatti 

Applicants 

Respondents 



 
ibed 

e .e. U  pu.r !I-Awgatti 

ad -'Ah'th P 
X 
 f 
cidsu 

Thek-kotithiya. Vbedl ! ~`Aj'atti 

k K.- P.Hornza oya 
S/o.Aboobac.*ker 
Karn ~ li:nalrniyo: . da Puthiya 1,11am House, Agatti. 

K;Showka.thall 
$/O:.-SydubUkhari 

ndifibde(Flquse., Agffi 

B.Shar'afudhe ~ ni 

36e' akutt`iOda House, Agatti Y1 

V.K.Mohahim' -6d MUkthdr 
,54AIbdullp Koya 
V,~ adakk~ " KL'i'n'q'i -neii-ne-1 House, Agatti 

A bdo: , I R a h i i -.n'8 
S/o..-Did eO'qLle 
F'f%'..H6Os A: g att i 	 Applicants 

T 
5 

(By Atql '.' 	m! 'Tj"1k.B.':Gja nge*§h) 

V. ersUs 

~k d m:  i ~i i. s"t r a 
' 
t I.' 'fi'. 'of the O'nion: Territory 

6f Eaks ~ha 	K arkti qP1 av a — 682 555 

Husbandry 
Ynion'Yet 

, 
i-if6ty.bMakshadweep, Kavarathi 

eprpsen.  fe a p 	ctor — 682 555 y! its Dit e 

-Vec 
t. 
 0,0 ,01 ..~pphayats, j 

'anchaydis t 	t P 
h ;ti,.!. :,n. , o t e 	nion Territory I 	- 

60"Li'a'Ics'h ad Wb~-P; 
6.8 K ai !tv. at a..  t. 7t 1 	-6 `5 5' 

P anchayat 
1's- 1 a:~~i 0,: r--.pp' T- e se'nte'd by its 

'553 E 	 !68i; 	 Respondents xftu*t~*i.vel 	t.,icer*—. 



101",  

(By 

36. 

(By 

The - A-dm i ni'strkbr, 
Adm'ihistra'ti Qn~:~.ofjh -!z-~ Un' ~

, 
 ion Territory 

of L,ak8had wweep,'K ~varathi — 682 555. 

The i'D *ii~ect'ori : '(Services) 
Administratioh:lof th ~ Un' ion Territory 
of Laksh'ad.weeb (SecretAriat), 
K ~ va ~a-tti 6:8V555; 

Departmeq"t 9 - 	-i6ultur~ e 
niOn'* en itot-~-'qf Lakshadweep, 

Kava6thi ~-L6 15- 55. 
Rep~e$.&ht6d , by lis: Director. 

(By Advocatej  r. Radhak6shnan) 

37. 	6 A' ~55/26.0.. ~ 

71 

I. 	-N4uthbk ,o*Ya`..' 
/. o  . S ~~:11(0," Y ~ : 

Xa'kk'~nal 1460,se' Andrott 

2. 	A" 
S -1  U.  

Ili 16' i n;  I W 	146 b 	-Andrott. 

(By A T  PC:  le Nfl K-JS.:6ahg,6sh) 

Ve'rs 6 s 

I 	Thle Aditiffi-~i-~-Aot 
Admin.i ~traObn Of th'e U'nion Territory 
of La~k~bad ~ e*.ep*!: K~varatfi — 682 555 

Respondents 

Applicants 



tl~ 

-or Pai6 6̀~ha-yats 1. ,  Ditdctoi 
epartmenit : df'~O~n~haya s 

,kd inTh 1 9 t rA t i3O!h!!'O 	ion Territory f th 	h 
j., 

A 'at' '6 	F Port Shipping vi ion Dit 
~&rit r~ bfta~ OW Ẁ 	 -682 555 eep, Kavarathi 

F 

Vill.ag6 (D~veqb) Pa~,ch.ayat 
Andrott...tlsl ~-nd- ~ repr'e -sent~d by its 
1:zxecutiv& Officer —.682 .554 Respondents 

(By Advocate: Mt- ..,5 Radhakrishnan 

38. 	OA 356/20.1 1 :  

.1-:1 aja r0m m a 
D/o.K6y.a Kidave.M 

~qhj 'doad4 ,lioase ,  Ka;~ peni 

2. 	m py';a 
.0 Mob 

1peni $.M. kk.akad4 QiAse, Ka 

"I B (By Adv;.Ocate Mr., K...: Gangesh) 

Versus 

The Adi-.hii?J ~O-kor 
A  vafnj 

	

	fth d 	"Istratuph p'. ~e pion Territory 
ep: 	~IVEklratti — 682 555 

­W . chay t~ 

andha ~ts t y 
'ion Territory 1 , euh t 

VLa ks 
K'ava: ,  tti 	2 5:55: 

(F V 	 P ahch*ayat 
Island ii;eprosehted by its 

r,..Xecutive:Off 7iQ,1e1' 7:1  682552 

B y A 66&a' t' e*': W'SR *  dh :  krishnan 

39. OA:  

it A I 

Applicants 

Respondents 



p 

 
-S 	10Y 

p 

 Sak 	..F. L'a S S A I 1W.,  
o.Moha!!!m e:;R:6ya ; ~;: --~ 

PC-echi* 
.. 
athm -  H4o"tik .  Kal- 	'M y 

 Abdul Latheef. 
S/0'.Pallath ku ~'hi Ko.ya 4  
N'enempappada: 'House,:'Kalpeni 

 Attakbya. 
S./q...Kas~ rni.,X-DyAl 

'n'' I i: i 	R~ 	I.46use.  Kalpeni 

 set*: 

	

S /.0. M U't kU,!::. 	o y  

a 	-hiU 
1: 
 d 	

1.0 

r 	< d'a 	use KMpeni 

 M K Khalde 
KiM 

Ma'Imikak'~#]i6use, Kalpeni 

,5 ~oMoharno-Idd Koya 
-th; i4- 	u e 	~alp ~ ni 

9. 'i a,,h 

m I n- 	~614. s ~, ,: K~ tpen i 

i o. jff~ br,i:,y.,"a*''K' bya;7:,:, 
S 	Ah m e d. 
N~ A' ~m t l-foose',` Kalpeni 

Koya 

Ct 	k"d Jqv-..jya,p.u it ,.aka 	louse, :Kalpeni 

 

KR 	a ;; ,..,  6use. Kalpeni jo, 

 
T  

.n  O'Ru hi; 	ya - 
Kalpeni 

9 
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14. 

t 	VII,  ~ i . 

' z t' 4 

e; I y 'ur"M I (C Nam a 	se, Kalpeni 
I,P v 

 
h 	-K eriya o:y,a 

Mei
. 
 ache6i~n-Ilo~ se .,. Kalbeni 

Hajh-oni.rnabi-::,.i 

1) / 6 - K A~ 's in i - K-',o' y-  a!  
U  Ald~ar'a'I-fd 

Ifa 

Ara a ar;kQU el ~ , K a Ip e:  n 1i 

 
S/0 Koy.a.in  

Kalpeni ~qjiyenaip ouse, 

:Abdul'Gafd­'6 :i :,','. 

Kddaobi-atha`ill'~~m House', Kalpeni 

-0 ~ -: 6~ a t  
Y 

R& hj~ d a Ho: :~ se, - ,Kalpeni 

Sa: 1,ya 0.. 00 
a' K;C s 

Applicants ut lypura House, Ka peni. 

(By AdV6.cate -  Mr.K 
. 

-13 Gangesh) 

Versus 

"'', 

, 

oaigm- of the Q,  nion Territory .,, bi ; 
I~.., --dkg4dw-  e . e 11  P Kavarathi - 682 555 

N~ # Mi ..p 	 r .  ul'ture 

Moil,;,  ~~erdt 	of Lal~,  hadweep, Kavarathi T 	 S. 

0  s  I Dir&tor kepre.s: P,Ted,~  t 

f P . 
irector-o ., ,anch!ayats' ,:: 

D~bartrnent..-'[ P' h ats a y...  
A , dffi in''i 

. 
§tr~..trd' o:f the U*n! ion Territory 

of:,l;'akshadw' (eeo, Kav4*ratti 



r~ 

1 4. 

.. . . ...... .. . 

i .  

1. 	X 	 L 

- ,we 
A 'A: JA  1. n :trenresen : ted its 

-A 

(By 

Respondents 

	

40. 	N: ~! 5-  8/2 013 1; 

Abdul Laffi*6ef 
Keela VillatiQ'm', Amt: ii Islandm, :!:  
Lakshadweep. 

(By Ms.Shahna Ka,rth-i .keyan);:::' 

versus 

I 	Y.~,Uage (D%Yee') Panchdyath T 
A` m6` i I s la n- d 
R: 	'tQd'b t &Ch'4ir Person 

682"'551.. 

e 5,.cre 

, 

tary 
e0tqAi-neilt ofPanchayath, Kavarathi 

bi ~r, ecto` r 
E 1-.n'pjqyn -ien 1t and Training 

erl 
- it. 

01 Y: of Lakshadweep 
Ka ~ afathi 

(By Adv&at'6; MrSAadhakrishrian for R 2&3) 

41. 

Muthuko- ,  .y 
Mampul ra~ , -H -66s'el 

(By Adv'tokatet Ms.,~-h'ahna, Karthikeyan) 

V  -1: sus e 

y j ~ 1,4 	eL .1—g.0; :(Q,w .. p):Parichayath 

kj~presqnied by..', -the Chaiir Person 
OV6": ~ : "482' 5 ,52 

	

2, 	$)616 ?6 -Oc.i 
a artme-14to, an ~chayith 

v;; a- r at 
. 
hi 	6381" '5 5 

Applicant 

Respondents 

Applicant 



Respondents 

to". 40  

3. 

(By Ad'v' 	Mr. &Ikadhak6 ~h 	for R 2&3) 

42. 

Rabeehat'h011a B.P.: - aged 35 ye ;ars 
S/o. Mohammed. Koya T.N., 

g 	~-al Labourer, Kiltan, f~esidin. at 	i"  apura House, y 
Kiltan'Isla:nd.' 

(By Advocai6 -  Sri P.V.::MohIan*.an) 

Versus 

'Thc' :Adrn in it'tI4' ~Al lbr, 
I) I  r of I.akshadweep, 
Ka 

. 
varatti :-682 ~'5:-5, 

Elec ~rical.Division, Kavarathy. 

J?irect r6f-Panchayat,. 

bf Nficliay4t, 
fi' i6nJof'UT.of Lakshadweep, 

82 555. 

C.   . ~ * 
.......... 	~e,bfficer 

CrP 	 h at, Kiltan-682 557. 'ge. O
.Wde' anc ay', 

S i 	~'R !: 8h kri' -V 	 a a shnan) (By Ad 

43. GAJ-63/20,13,  

Yaser Ara' Nth M"' V" a&d 28 years, 
'L :4:b*"* 	A imal S/o. E.- ~.S.66diko 	..Ourer, n 

Husbafi'&yIJhjt"... 1! tan T~e: sid ling at Moulana Veed, 

Edayak 	s 'i ta 

o anan) (By Akt~ " 

Versus 

T h-O': A - 

-K 

2. 	D 
. 
11'ectonQf Paqcha at, 

Applicant 

Respondents 

Applicant 



Respondents 

Abdul Qui6ish"S/o'. S'~inul'Abid P., aged 27 years, 
Malikakal, Kiltan,,U-A. of Lakshadween, working as 
Casual. l-~boui-et-.,.(I'Zi~,'~ i,.~.6",St6cl( ~ l,' -nspectors Trained Labour), 
A n i rn a I' F1 u s b a n d- l' De' p­.' it~ , -At, U.T. of Lakshadweep, Yi, 	.a. ine i 
Kavara.th' 

(By Adv!8~catq -,'-~~ r ..ai,s.~ Ljjaniel) 

Versus 

Tio- n'',Terr','i~'.to' ry oflak!'ghadweep, 

(Dweep) Panchayat, 
.Kil,tan -- 6- 82!  55'7---i 

D:i'i,e"ct'9r­ ()f X.6 -hi~ I..Hu.-  andry, 
.b.'t-of,  L WshbdweO lavarathi - 682 555. 

of Panchayath, 4. ;  
~ K" .  

[By - ,A~,dvoe'at**'..,~-t-i, :S,.., k4dhak ~'~'-['8hn'an (RI, 3 & 4)] 

45. 	O.A:No.  3,661-2- 13'' 

1 	M harhined 1-1,,' vasirp 
~-a tc O'd 
n 

Andrott., 

K,.0 2. 

Applicant 

Respondents 
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S/6 ~ -Attakida~6 
KLinjh'~hattvc 	Ho'u§t 

3, 	Mwhafi* 't'hbd N.J'Iafn, ~~I';: 
am, zakby:~~ 
ffifn`,"' ,  H--  'OUS;e'' 

A 	'-6tt hHr 	 Applicants 

(By Ad . v'Oca; 
. 
te-  i Mr.'X'AI Gange:§h) 

Versus 

'Fhe A&nimstrat0r, 
AdjTi'i*ni:stration'of the Union Territory 
off -'aks,h ~dw6 ~ p.l"K~.va'r'a,thi - 682 555. 

I'he'Di'tedtor of Panchayats 
'~p 6 'arti~eht*of ~ P'~nchayats 

the Ubion Territory 
wq Q 	h~ad - 	KAvara~ tti — 682 555. 

j . 

Corporation Ltd., 
Port Control T. w. er':, Ahdrott — 682 554 

its Offic'eir in charge. 

Directorate of Art & Culture 
A&-fiifti ~tra66n'df tke Union Territory 
of Lqk§hadweepI6  Kava'ra'tti - 682 555. 

6'Vitsbire-.  qtor. 

IDY~ettbr: of ~Agric'ulture 
pop' :  

hfi Q ~ion Territory 1%. 1 ti 0 i P. 
'd 	eep- -,~a~ aratti - 682 555. 0' 

N iit 	.~ep) Pahch at a-Y 
by its S*.. 

e ff' 	t '692 '554. 	 Respondents Ic er,  

(By Ad*:"vp"p''a't'e'Mr.. ~S:."R~ dhak'.i-i'§hnan) 

8. '/'2i  Q I  a.': 46. 6 S6 
i . fy . 

~! ge`,d';:--J*7;'. :  y~~qars, S./o. Pookunni A., 
R 
 Y 

	

'ut I 
.a. 

 cl, 
	

P 

ial .::I L! : ' y  rs,S/o.SheikoyaThangal, ea 2. 
U's ~,n 



10 

b* dhe led. 'S' 

	

	
U( 

en Thangal, aged 28 years, 
-~deth H use, Andrott. oy.q j 	- a 	0 

Im. :::e( ged 23 years,  
ikoi Thdr-- i 	1~4noeth House, Andrott. 

1 i m, Ag64' . 44 years, S/o. Kidave A., 
-Panthainal+ ou ngo.,-  Nndr6tt. 

Khair,;agedJ'2 years, S/6. Muthu, 
Puleenakeel House, Kavaratti. 

A:bdulbai- i, agod; 34:,year's, S/o. Harnza Koy, 
Moq4l~ka~ jl:6use', Amiqi. 

Sa.'~e- 	oya, ag6d 44 Y( ~~ars, S/o. Pookoya, 
MCe*1 

I 
 ache'ri Hibuse Am' 

. 
m. 	 Applicants 

(By Adv6bate' Sr"i : . , 13 G 'a n 9 h) 

Versus 

'17he Adi -nin.isti -Ator, 
Noministra'6'66' of the Q ~ ion Territory of Lakshadweep, 
Ka ' V 	t 55.. 

t),ir 6 c t 6 i-~ Q f': P A,'h'c h a y a ts','iw. . 	..' 	' 	' 
i  _A _ . 	 I ; 

0; 1 1 * 1't:",:Y - 

	

	
o fP " ' ' ~ ~ 	 ' ~~paftfbdni.: 	~anchay'p`ts, 

'68~:  athe tJ'n:ion Territory of Lakshadweep, Xdi4V.~Ivat  
:;J 

j?'~pd 	v:0f!A;gri6ult6re, Union Territory of Lakshadweep, ". _ 
rt Ka via 1  - 	e'prqs`~1:6'4'~~d ! ,b: y its Director - 6 8 2 5 5 5. 

Village 
. 
(I)wd~.e'pj Panchl : 	t Island, ayat, Androt 

rcpresented ~ by its E~ec-ptive Officer - 682 554. 

Vil J'ag& Dw~ep) -  NhcKAyat, 
K-av"aratti is".r a., f:.ij -,'r ­ 6res!,ented by its 

k.o.c. ti v e 0 ffi.  ~'!,e t.- 	6. 8 2 5 5 5. 

.Wl f, `Pa~o ldyat, I 09PRi J,Y e  
k I-e n d by its 

Respondents 

(By 	Sri: S".:*' ".','a'dh; a ishnan) jj , 

3' 47. ON 369,1201 .  

d 



Soif~6ker, a P- ed,42 y e, 
I 
 arqs S % /0. Sayed Mohammed, 

whya 	Hot~~e"A pul 

MI  o h am' m' c d.,  N,aser aged'44 years, Sayed Ismail, 
klciAkada.'1466s ~L Andr6tt, 

48 M, 	 ~gcd 	years, S/O. Nalla Koya, 
Pall ippbra 1-106, Q, ~ Ahdr h ,,:.:. 

Kunhiseethikoy aged 5."Iyears, S/o. Muneer, 
Puthi ath Hdus'e, Ahdrott. 

.3.2 years, S/o. Nallakoya, Ch~6.riyak6ya,~A'&,d 
Perumpa ~-'I'v 116-tuse) Ain~d-iott. 

N66'rUl Ameeh ~-a~ ged 36years, S/o. Shaikoya, 
~andath Put4i- 	a House, Andrott. 

Hamzakoy~ a, ag&,d 5 ~ years, S/o. Koya Kidave, 
Chekkarakkao HOCIse, Andrott. 

Mohammed K-1,aslin '; ~ ag6d 37 years, S/o. Ahammed, 
A  :a  da yp 

 
S d 3 3 	dr"~ , . /o. Nalla Koya, a an a! g e' 	ve,  

A- 

	

'flia: ..''Ouse , 	drott. 

 4ged 30 years, S/o. Pookoya, 
~ a'I ~A-.'kf~ ~~ s"&-Ah.drott. 

mbh~mhned, ~ 	 d 39 years, S/o. Yousuf, ge 
Ami-nel-afn F+Mi,'S ~6 ,~ .A.ndrott. 

Ooo.k'O'y..' ~ 
. A,"dg'- eI d:.4',5 year*s, ,jS/o. Sayed Koya, 

A~iyd~oqJ ~ 

3'a Shle' e"1* 8 	~4 I ye 	0. Koyamma A., 

!A 
agd:!P4 ~ years, M-bh'~iiim.4 Sh-A 	'd 	S/o. Thang Koya, 

jjiuttaip; 'o 	da Hous A drott. 

ay, 
 e'd Shibab P-d hi'n,: aged 3 2 years, S/o. Koyamma Koya, 

,S ha i'.f" k i n te Ve. e 61 -Pad i p' a, -Andrott. 

M b a ffirh e:  - 	an A-fi '; aged 27 years, S/o. Kunhiseethi Koya, 
P  u:th'a m ffi- ada W qou ~ e `. ,Ahdrott. _ 

j 

-W 



~P'~ 

akoya, 

At. 

Sayed Mohammed, 

.oya, 

Applicants 

of Lakshadweep, 

Dire'etor of Pa'ny; 1hayats 
Depall. nlen ~ 0'&PA-ncha~ats 

~ 	 -i . 	t ! 	! 	, 	. 	~' 	5 
Administr,  66n of the.tjbion Territo of Lakshadweep, 
Kav-araftti :'4 

Villa e 	~fhphaya Andrott Island, Y t Al 
"t Re'eutive f5cer - 682 554. el~ t :  'd "b' 	' 	' 0 

(By Advocate: Sri S, i, kadh akrishnan) 

48. (A'S70  W 

oob,a&ko- ~ % ~446'd 3.5 yem, S/o. Uk I  kas, 
KL4rih:ib'- 	e,'KaVaratti. 

M6 s t h a'!  fla 	~Jd ~ -1~6 y.oar -~, S/o. Harnzath, 
Y~ ,:lfi ~kana PU I Tl f~ -Totilse' KaVaratti. 

ai-s,  /o. Koyarn,~a C 	ath -1- 
a 

	

IYAT; 	 J: 
.h  

a,v ratti. 

years, D/o. Kharnar Khan, S hanI C 11 41  a:*e- i'; , 	- "! , 	. 	'' .S" 	
.6 4 ~ !: d  ai 	IT, 	

'~ E 	 I 
Ina tyo.'aJjO'dSe'K-Varatti. a 

years, D/o. Hamz'ath, shabi 
40 ~s~q e aco a- i ; 	F c lap u r d Kavaratti. ~ 

~L~harnben' age,, 3~6~.yo~rs, D/o. l'bftu Maja, 
I i!y 1~ i`~ I iqu s 	~.K,~avaiatti- 
~ J'  

r yiea S M-bbil 
z,v,  a ra 

Respondents 



Kasml '  

Abdul Khader, 

Applicants 

'Fhe Administrator, 
Administration:6fthe Union Territory of Lakshadweep, 

Kav ,aratti-682 55 5. 

Dir. ector, oI'PanQ"hayatsi,, '  
f )epartnient,' 61'. Panchayats, 
Adniin-istratJO . 'o.f tlh,e  t)hion Territory of Lakshadweep, 

Kavaratti —.0?8155 .5. A 1. 

Director ate. 
- 
f.Medica) ~ and Health Services, 

U n 10 1*1 Fer. r
. 
 i 

. 
to'i- of Laks'hadweep, Kavarathi, 

Represented by"Its; . Director — 682 555. 

Villagg (Dwee'') Panchayat, I - p 
Kavai 'atti lsl'a'nc:J', represented by its 
I" 	

. 	.. 	. i i". -.. 	". 	. , 
2 0 1 icbr — 682 555. XeCLItiVC 

V.Iljag~ (Dwee Panchayat, 

And :i- o,t,t,,Isl. oiid,:
~.ep,i'es,cnted by its 

0 f "e  662 n4. E~-&Cutjvp 	f7i C r 

'a-dhakl I (By Advoc'',~ t'~'.."':Sri - .'.R 	-'shnan) 

49. 	O.Am 17)  /2  0 11 

1.). Naseer, 1.  a  . ged, 35 yea'~rs, S/o Kunhikunhi, 
I.I) a  I I i c a rn Fl o use, Kav4'ratti. 

1-1 . l.'N a s c c r, g~d 32 years, S/o Harnzath, 
PUtIliyallialn, X4v,,aratti. 

1 ~ .-J~41!ila 13c6gun), ag~e~ 34 years, D/o Kunhi Koya, 

Poj'6.~ uiiieda: ~1-166S6, ~ Ka ,~ aratti. 

4. 	 e':~d 3 6 V, ~~'AKI-6'13 ~ cl<'.Q,i-: -ag 	~ years, S/o Muthu Koya, d  
a 

Respondents 



0 

ana Reegu,m, age 24 years, D S h a,b' 	 /o Ali, 
I fa III 	atti. 

irs, D SLI'Lii.kabi, aged 4 " y.. 	/o Kojan, 

P 

	

	iiya 1.1lai 	K utt 	11, 	avaratti 

1< 1  age, 	 a, Abdul RaZa 	d. 	iyears, S/o Mullakoy, 
Sarabiyoda:f-ToOse, KaVatratti- 

(By Advocate: Si I K. f3. Gangesh) 

Versus 

Applicants 

'1, 	 14 

The Admlnl ~tr~!tor, 
Administmti6id'of the 
Union 	Lak's.hadweep, Kavaratti. 

Department of' ~An-iiiIal flusbandry, 
tj 

	

	' ~oftaks- hadweep, Kavaratti nion Tcf-rlt(5* ~ 

1) 1. csente id by' its Director'. 

1 
)irector,  ofPan'Chayats, 
DCP ~Irtmcmt ol` Panchayats, 
Administrati(Yn"or the 
Union Terraxw OF 1, a k.Miad weep, 
Kavaratt), 

) , ,Panchayat, 
I.Kp`~'Iratti Island I.ep'rese -nted by its 
x U ,&6 'ti've Of, er 

)ca e (B y A d"v'( 6 	Radhakrishnan) 

50. 0. A N 0,  xt 

J a 111 a I u d h.eq. n 	Abdulla U.C. 
M U d a k kj y d I-1 

(By A voc* t 'Mr. ~ :K.B. ~Gah&sh) 

ivC14", u 
1, 	1,- 

-'s 

Fh Act III I il'l s6l,atb r 
ion Territory Ad 
hi — 682 555 6C -., aks ~i 	3~,i ~c aa.t 

The"Director (S .6-vi .ces), 
Adl'iiiiiisti . ati ~(),11:0:Ct~lic Q .nion Territory 

Respondents 

Applicant 
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j 

of Lakshadweep (Secretariat), 
Kavaratti — 68,2 555. 

3. 	Departrne ~nt of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi — 682 555, 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakka-da l4duse, Andrott. 

M.M. Mohammed lqbal, aged 37 years, 
S/o Migdad, Meelad Man;zil, Andrott. 

(By Advocate: Sri K.1-3. Gangesh) 

Versus 

The Admini5tMtor '  
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayats, . 
Department of Panchayats, 
Administration of.-the 
Union Territory of' Lakshadweep, 
Kavaratti, ~682555 

Department of Science & Technology, 
Union Territo ~y of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of.'Environi-nent &,Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island tepresented by its 
EXeCUtiVC Offic-er-682 554. 

(By Advocate: Sri S. Rad-hakrishnan) 

Respondents 

Applicants 

Respondents 



-- ---- ------ 

52. 	O.A  N.o.-.38.0/2'.  013 

Nasar P. Muharnmed Nasar 
S/o. Nallakoya, 
Puthiyath I-louse, Androth Island 
Union Territory ofLakshadweep — 682 551 

(By Advocate Mr. E.C. Bineesh) 

versus 

Applicant 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island ~ 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (S.ectotariat Establishment Section), 
Kavaratti island ~- 682 5551 . 

Director of flanchayats 
Union Territory of Laks 

, 
hadweep 

Kavarattl Island — 682 555. 

The Director 
Agricultural Depaftnient 
Union Territory of Lakshadweep 
Kavaratti Island — 682 555. 

Plant Protection Officer 
Office ofthe Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep — 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 3&11101-3 
I 

13. Saidali, S/o late Mohammed Koy ~a 
Palliyach otta., Bandayarn House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muharnmed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poornada, 
Kalkkai'W"i'-Y -04~ Hbus~~', Agatti Islatyd, 
Union"rerritorty , of Lakshadweep. 

K.G. Jarnaluddin., Aged 40 years, 
S/o late Urnmer, Mariyathoda Kandawargothi House, 
Agarti Island, Union Tc~rritory of Lakshadweep. 

2. 

3 



7.7 

	

4. 	T.K. Sarornmabi, Aged 36 years, D/o late Kunhikoya 
Keelaillain Thekkeelapura House, A g- atti Island, 
Union, Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N,.,' Ani Ikurnar) 

Versus 

The Administratot, 
Union Territory of Lakshadweep, Kavaratti. 

	

2. 	The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
Department of Parichayat, Kavaratti, 
UnionTerritory of Lakshadweep. 

The lExecutive Officer/Special Officer, 
Village (1,)W'eep) Pa'nchayat, Agatti Island , 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, 
. 
Agatti Island, 

. Union Territory of Lakshadweep. 

The Social Welfare inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Terri .tory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Rad 
, 
haluishnan (R. 1,3 to 7)) 

54. OA 384/2013 

	

I. 	Ishaque A.C., aged 35, S/o. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
f~esidlng at Arakka]8 Chetta HOUse, 
Kiltan Island, UT cYf Lakshadweep. 

	

2. 	Abdul Rasak K.C., aged 37, 
S/o. Kasrn- i k bya P. P,, B us Driver, 
District Panchayat, Kiltan, 
Residing at Kattichata House, 
Kiltan Island, UT of Lakshadweep. 



r--  78: 	 1] 
3. 	Noorulla S.M.,,, aged 30, S/o. Late P.S. Kunhi-mon, 

Bus Cleaner i ~-"Di5trict Panchayat, Kiltai 
Residing at S-ife Manzil, Kiltan Island, 
UT of Lakshadweep.. 	 Applicants 

(By Advocate: Sri P.V. Mo'hanan) 

Versus 
I . 	The Administrator, 

UT o 1 .'Lak.~had weep, 
K'avarattl-682 555. 

2. 	Director of Panchayat, 
Department of Panchayat, 
Administration of ur of Lakshadweel 
Kavaratti — 6 92 555. 

Chief Executive - Officer" 
District Panchayat, Kavaratti —  682 555. 	 Respondents 

(By Advocate: Sri S.-lWhak-rishnan) 

55. OA 386/2013 

I 	Jahathall P.P., aged, 33 years, S/o. B.C. ~ Udurnan, 
Puthiyapura, Arnim Island, Union Ter itory of Lakshadweep, 
Pin — 682 552. 	 1 

2. 	A. Ismall, ag,e,,d 45 years, S/o. Eassa, Ahdrati Yoada, 
Arnini Island. J-J Inion Territory of Lakshadweep, Pin — 682 552. 

-n, aged 40 years, S/o. M .1hammed Puthurnamachetta, Khalid Unnai 	 0 
Arnim I  lsland ~, Union Terri . tory of Laks h,adweep, Pin — 682 552. 

Moosa Peechandam, aged 3, 8 years, S/6. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory ofLakshadweep, 
Pin — 682 552. i 

Arnanulla A.M., aged 33 years, S/o. K6nju Koorurnel, 
I Amini Island, Uiiion Territory of Lakshadweep 

Pin — 682 552. 

K halid A.P., aged 35 years, S/o. Alimoharnited, Allyachetta, 
Arnini Island,'Onion Territory of Lakshadweep, Pin — 682 55. 

7, 	Jarecrulla'P.C.'-;, aged ! ~'years, S/0'. Klda've N ~t'dvva'tta Chetta, 
Arnini Island, Union Territory of Liakshadweep, Pin — 682 552. 



Abdul Salarfi'A., aged 38 years, S/o. Khader Thottanada, 
Aminipura, Ainini island, Union Territory ofLakshadweep, 

Pin— 682 552. 

Noorul Hassan K.K.., aged 38 years, S/o, Abusala Kochu Kannada, 
Kallakakkat, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552, 

Jalal B.M., ~ d 31 years, S/o. Khader T., Bahija Manzil, age 
Thattanoda, Xmini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 3 1, S/o. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep Pin ~ 682 552. 

Nafeesath U. ;, aged 35 years, D/o. Eassa Kottappura, 
Unnarn, Amini Island, Union'Ferritory of Lakshadweep, 

Pin - 682 552. 

(By Advocate: SH Shiraz Bhava V.S.) 

Versus 

I 	The Union Territory ofLakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

2. 	The Directcrr of Panchayahs, 
Department of Panohayaths, 
Administration of the Union Territory of Lakshadweep, 
KaYarathi - 682 555: 

Applicants 

The District Panchayath, Amini, rep. by its Executive Officer,  
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

"I'he Village (Dweep) Panchayath, Arnini Island, 

LJnion Territory of Lakshadweep, Pin - 682 555, 
lZepresented b I y its Executive Officer. 	 Respondents 

(By Advocate: Sri 	R a d h a k rishnan) 

56. OA 388/2013: 

P.P. Arnanull~a, aged 38 years, S/o. Sayed 
Mohammed P.1 ., f-luthiya Pandaram, Kiltan. 

2. 	Mubaraka Banu, aged 2-7 years, D/o. Ibrahim', 
C. Lavanakkal I-louse, Andrott. 
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3. K.. Sajeedkhan, aged 26 years, S/o. Cheriy 
I 
 akoya, 

Kunnel House, Arni , ni. 

(By Advocate: Sri !,,.B, Gangesh) 

Applicants 

Versus 

The AdministeAtor, 
Administration of the Union Territory of 
	

hadweep, 
Kavaratti — 682 555. 

Director of Panchay-ats, Department of PanIchayats, 
Administration of the Union Territory of Llakshadweep, 

Kavaratti — 682 555. 

i 

Department of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti , represented by its 
Director — 682 555. 

Assistant Settlement Officer, 

Arnini Island 682 554. 

Village (Dweep) Panchayat, 
Kiltan Island,'represented by its Executive ~ Offiicer-682 552. 

Village (Dwee'p) Panchayat, 
Andrott Island,* represented by its Executi e Officer-682 553. 

Village (Dweep) Panchayat, Amini Island, 
represented by its IExecutive Officer — 682 554. 	Respondents 

(By Advocate: Sri S. Rad'hakrishnan) 

57. OA 390/201A. 

I 	C.N. Abdul I~ I-akeern, aged 38 years, S/o. oya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, S/ , . Pookoya, 
Karupathailla'm House, Kalpeni. 

-1  K.K.Sadique.Aii, aged 44 years, S/o. Mohammed C.P., 
Konhankakka'da 1-10LIse,Kalpeni. 

C.N. Habus i;, ~ drd. 50 years, D/o. Aftako y a- , ~' ~ 19 
Cheriyannall.' a  I House, Kalpeni. 

Flarneedabi, aged 41 years, D/o. Rat-nalan, 
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Pakkath House, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanarn'Fhqi ~am House, Kalpeni. 

A.K. Muthub ~ 11, aged 53 years, D/o. Cheriyakoya, 
Alikakkada Flouse, Kalpeni. 

K.K. Habusab-i, aged 42years, D/o. Sayed Mohammed Koya, 

Kandamkalam I-lou:se, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachlyoda House, Kalpeni. , 

Abdul Saleem M., aged 34 years, S/o. Mohammed A.K., 

Manjiyanam I~Iouse,,Katpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakl<.apura 

. 
I-louse, Kalpeni. 

I-lumairath P.*, aged 42 years, D/o, Sayed, 
.Poodlyath House, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. Yussaf KN., 
Chadachlyoda Flause, K-alpeni. 

B, Abdurahiman, aged 49 years, S/o. Muhmed M., 

Beerandhoda House, Kalpeni. 

	

15, 	K.C. Abdul Laffar, aged 38 years, S/o. Aboobackcr, 
Kuttiyachada House, Kalpeni. 

M. Anwara-gied 37 years, S/o. M.P. Khader, 
Maral 1--louse:;` I,' -alpeni. 

M.P. Hajira, aged 36 years, D/o. K,P. Mohammed, 
Mayarnkakkepura I-louse, Kalpeni. 

C.G. Naseema Beegurn-, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyacham.an Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/o. Aharn-ed Kunjji Koya, 
Kandarnkalarn House, Kalpeni. 

Thangakoya aged 33 years, S/o. Charlyakoya E., 
Koliyala HOLI:se, Kavaratti. 

Hussain Ali, 'aged 35 years, S/o. Nallakoya, 
Chettipura House, Kavaratti. 
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Jaffer, aged 	years, S/o. Hasan T.P., 
Kaladi House;"' Ravaratti. 

Basheer, aged 36 years, S/o. Mohammed 
Kunninarnel House, kavaratti. 

Amina, aged 42 years,.D/o. Aboobacker, 
Theklapura House, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninarnel Hou-se, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Ali, 
Kunnurnpuram House, Kavaratti. 

Sharnshadbeeprn, aged 31 years, D/o. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, S/o. Ahamed A.P., 
Kadapurath-ai'llarn, Kavaratti. 

31, 	Noorul Ameen, aged 33 years, S/o. Saye~, Buharl, 
Palalarn Flouse, Kavaratti. 

Abdul Rasheed, aged 23 years, S/o. Hasamar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, S/o. Kunhi Kunhi P., 
Biranthoda Hous-e, Kavaratti. 

Mohami-nedali"I'T., aged 35 years, 
S/o. Ab.00backer K.K.,'Fhek-kilapura House, Kavaratti. 

Sajid Khan, aged 39 years, S/o. Sayed Koya, 
Eclanilam Hot-i'se, Kavaratti. 	 I 

Jassin C., aged 33 years, S/o. Ali K.P. ~ 

Chonam Hou.se, Kavaratti. 

Mohammed Rafi, aged 37 years, ~Jo. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 



Mohammed S haffee P.A., a'-  ed 3 5 years, S/o. Kuj i Seedi Koya, 9 
Puthiya Alikom, Arnim. 

Abdul Rahee 
I 
in, aged 34 years, S/o. Abdu Rahiman, 

Aynepura 1-106se, Kavaratti. 

	

-40. 	Mushin, aged' ~39 years, S/o. Nallakoya, 
Kuttitha.yapura House, Kavaratti. 

Akbar T.P., aged 33 years, S/o. Kidave K., 
Tharammakepura House, Kavaratti. 

Faizel Hussain, aged 37 years, S/o. Shahul Hameed, 
Palamkal(kada I-louse, Kavaratti. 

Najumudeen P., aged 36 years, S/o. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged'35 years, S/o. Kunhii-noideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, S/o. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, S/o. Khader, Agarn House, 
Kavaratti. 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim MJ., aged 33 years, S/o. Attakoya, 
Mukriya Illarn House, Kavaratti. 

leadisha, aged 44 years, D/o. Ukkas, 
Umbiyapura Hous'e, Kavaratti. 

C.P. A~dul R.azak, aged 42 years, S/o. Mohammed, 
Chamqyathapura House, Kavaratti. 

K. Abdul Rasheeclu, aged 42 years, S/o. Harnzath, 
Kunhibiyoda, House, Kavaratti. 

C.P. Raheem, aged 31 years, S/o. Hameed, 
Chandipura I-louse, Kavaratti. 

M.'r, P. 
I 
 I-labee-b Rahman, aged 43 years, S/o. Khalid, 

Melathiruvathapura House, Kavaratti. 
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54. Moominath, aged ~ 7 years, D/o. Kidav, 
Nellyampura House, Kavaratti. 

Hal irna, ~ aged, 3 5 years, D/o. Koyamma, 
Thaleeke 	e, Kavaratti. pura, -Hous 

Sayed .Abdul aheem, aged 46 years, S/o. 
Ummarm~ anooda House, Kavaratti. 

iji Sayed Shaikoya, 

55 

56 

57 
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Abdul Reheem, aged 30 years, S/o. Hamzdth, 
Mannayapuf-a House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzat 
I 
 h, 

Ullkanapura House, Kavaratti. 

Sayed Abdul jaleel, aged 39, S/o. Aboobacker, 
Puthiya Kunnarnkalarn, Kavaratti. 

MUhsin, aged 38 years, S/o. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, S/o. Cheriym oya, 
Edanilarn House, Kavaratti. 

MariyornrnaN, aged 36 years, D/o..Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, S/o. Al~,arnrned Haji, 
Pakichipu ra House, Kavaratti. 

Mube.'ena, aged 23 years, D/o. Sayed Po 
Neliy a'mpur&,House, Kavaratti. 

Salma',:"
.  ged 22 years, D/o. Cheriyakoya, ~ ,a 

Vadakila pura. 
. 
H-ouse, Kavaratti. 

MUham'medaged 32 years, S/o. Atta oy 
Vadkilapura,,.Kavaratti. 

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal House, Amini. 

Molia)-nmed Ali P.M., aged.27 years, S/o. Hamza, 
Puthiyq,Manz'il, Amini. 

Cheriyv` I 	d 41 years, S/o. Abd u L Khader, ,awy&.!:age 
Pandar'~m Hobse, Arnim. 



Cheriy ~ koya ;M.C. j.  aged 32 years, S/o. Hameed, 
Melache'taa HouseKadrnath. 

ShafeeN.P., aged.19 years, S/o. Ismail, 

Vadakkilapura: House, Kadmath. 

Fazeerali N.M, aged 25 years, S/o. Kahalid, 
Noor Mahal, Kadi-nath. 

ShahUl Hameed, aged 21 years, S/o. Ibrahim, 
Melachetta House, Kadmath. 

Najmudeen P.N., age'd 28 years, 
S/o. Cheriyakoya, 

, 
Puthiyathanoda House, Kadmath. 

Iqubal,:a.ged 46 years, S/o. Khader, 
Attalada I-louse,Androth. 

Muthubi A.K., aged 42 years, D/o. Muthukoya, 
Appurakkat.House,-Androth. 

1--lajarommabi E.K., aged 40 years, D/o. Shikoya, 
E'dayakkal I-louse, Androth. 

BadarUdheen Koya,A.B., aged 38 years, S/o. P.S.J. Thangal, 
Aliyathamm4da Bithathabiyyapuram House, Androth. 

Asmabi, aged 38 years, D/o. Koyamma A., 
Mayyampokkada Houlse, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada Hous~ -e, Androth. 

Fathirnath Suhata. ~ aged 38 years, D/o. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45.years, D/o. Yousaf M.P., 
Achammada 1--louse, Androth. 

Khaulat h L., aged 38 years, D/o. Nallakoya T., 
Lavanakkal House, Androth. 

Balha T., aged 37 years, D/o. Poo kunhikoya, 
Thailath Flou,se, An'droth. 

Rahamth P., aged 42 years, D/o. Koya Kiadve, 
Pathada House, Androt.h. 
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Naseera:!'Banu' M.K., aged 40 years, D/o. Kunhi Koya, 

Moolakad Ho"u.se,Androth. 

Kadeeshommabi L., aged 40 years, D/o. Seethi M., 

Lavanakl~ al House, Androth. 

Saromm'abi 	aged 43 years, D/o. Ab ~obacker, 

Thacher'y House, Androth. 

Mullapoo M. 

. 

K., aged 39 years, D/o. K~ya, 

Maidandurakatt I-louse, Androth. 

Hafeera L., aged 39 years, D/o. Koyarrima K.P., 
Lavanakkal House, Androth. 

Aysummabi 

' 
T., aged 

. 
45 years, D/o. M'Uthukoya K.P., 

Thachery Hou'se ~ Androth. 

Habeebath A., . aged 42 years, D/o. Mu~ thukoya K.K., 

Ayinarnmada' House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Ya<-oob, 

Puthammadarn House, Androth. 

Ramlath Beegurn, aged 42 years, D/O I' 
Sherukunhi, 

Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. iddiqu M.K., 

Makket, I-louse, Androth. 

Safiya.-J-M., aged 39 years, D/o. Nallakoya M., 

Math it',.-House, Androth. 

Rahil M 
. 

aged  . 39 years, D/o. Nallak~ oya, 

Mathil Hou'se, Aridroth. 

Hussain P.P.,'. aged 45 years, S/o . Aboo Sala, 

Poovinapura,l-louse, Androth. 

Attakoya, aged 56 years, S/o. Asairi~ ar K., 

Attalada House, Androth. 

Hussa,i4,E' - .1k"-.', aged 48 years, S/o. Seeth ~koya, 

Eday !~k 
m 
al House, Androth. 

Sayeed ~ 'M, ohamind Koya L., aged 54 years, S/o. Kader P., 

Lavanakkal House, Androth. 
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Hussa 
: 
i;n K., ed 50 cars, S/o. Sayeed Bhkari T.M., 49 	y 

Kunn. 	ada;I--Iouse ~ And.roth. 

Isma.il,i 6ged4,0 years, S/o. Lava Burhikage Moosa, 
Kuftn'uibange l  House, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohami -ned, 

Pathada House, Androth. 

Pookunhi, aged 31 years, S/o. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Moharnmed Hussain, aged 35 years, 

S/o. Kid.ave, Moodarnpura House, Androth. 

(By Advocate: Sri K .B. Gangesh) 

Versus 

Applicants 

The Admini-strator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti — 682 555. 

Director o I-  Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavarq,tti — 682 555. 

Direc 	epartr~ent of Labour and Employment, 

A 
dm'i 	

ti,6n of the Union Territory of Lakshadweep, 
Kavard'fti — 6 ,82 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director — 682 555. 

Departifient of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director — 682 555. 

Department of Women and Child Development, 
~ .I 	-! 

Admin-istratio'n of the Union Territory of Lakshadweep, 
Kavh~ 

. 
4- 	sented by its Director — 682 555. repre 

Depa"t"t-In"'ent of  Fisheries, Administration of the Union Territory of 
ee ~Kavaratti, represented by its Director — 682 555. Laks 

Depar.tilnent of Animal Husbandry, Administration of the Union 
Territory,of Lakshadweep, Kavaratti, 
represe 

I 
 nted by its Direotor-682555. 
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. 	 . 	 .... 	 .... . 

Lakshadweep'* Khadi and Village Indus 
Kavarat,ti; r-e6._,r61stntedby its Chairthan 

41 . 

Revenbe Subl.~`Di visional Officer Kavaj 

Sub DiviliM I Officer, Amini Island – ria .  

Assistail dgineer, LPWD Sub Divisic 

Lakshal~~ e ~ Distfict Panchayat, Distri 
Kavaratti, 

.9 
es Board, 
682 555. 

i Island – 682 555. 

82 554. 

Andrott Island-682 553. 

Panchayat (HQ), 

represented by its Chief Executive Offi6er – 682 555. 

Village (Dwq'pp) Panchayat, Kalpeni Island, represented by its' 
Executive'Offter – 682 55 1. 

Village ( Dweep) Panchayat, Kava:ratti Island, represented by its 
Executive Oftice'r – 682 555. 

16, 	Village (Dwee ,p) Panchayat, Amini Ish 
rep 

. 
resented by . its Executive Officer– ,  554. 

17. 	Vill age 	weep) Panchayat, 
Kadama.T~ lsfand, represented by its 
Exec Li i'i"' Officer – 682 553. 

18, 	Village (Dweep) Panchayat, 
A,ndrot.h island, represented by its 
Executive - Officer – . 682 552. 

[By Advocate: .Sri S. Radhak.rishrian (R 1 -8 & 10-18)] 

Respondents 

58. 	OA 391/201.3 

I 	Hussain, S/o ! Ab-oo'sala, 
Sara' ffi: apl' ~ . 	"(Ko chukakada) House,' pada 	n 
Agai~4' ~F.res' ~;ntly working as Cleaner, 
RG& ~ 6 

1 
 A ~pi'tal Agatt.i. 

T .At 
Shuko.ori :! S/8.  late Kidave, 
Pakrumupan"oda I-louse, Agathi, 
r,  s 

. 
e n 	wqlo~ing ~s Cleaner, 

RGS H pital, Agatti. 
4 

Latheef, S,/6Aft.--  koya, 
Kalka.ndi 

I 
 oda I-louse, Agathi, y 

Presently wdrking as Cleaner, 
IZGS. P-Ibspi ~ 1, Agatti. 



 Hameedath, D/o Koyassan, 
Ayiiepara House, Agathi, 
Presently working as Cleaner, 
R -1 '1,: Agatti. GS I ospita 

 S6baicla - - ID/61 ! Mohamed, 
Kulali6d4l:RdUse, Agathi' 
Presentj ~' ,' wAing as Cleaner, 
RGS Flos'pifa4', Agatti. 

 Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti 

 Sheemabi, D/o.  late Sharnsuddeen, 
Beepapada House, - Agathi, 
Preselitly working as Cleaner, 
RGS I-lospitA.I V Agatti. 

 Abida,..,.D/o  Ha,rneed, 
Makkl.y.' .~achodd House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, A'atti. 9 

 Sulail<1a,'D/6 Mohamed, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Flospital, Agatti. 

 Sul4m~ah, S/6 .liarnza, 
leal'anithithi 

0' 
a House, Agathi, 

Y' P resq 	oiking as Cleaner, t~ ; w 
RG9116 

- spitqj, Agatti. 

 Maham6 	/o Koyassan, `6d,'S 
Arnpe 
	

y r,p.. 	'16use, Agathi, 
Presently': working as Cleaner, 
RGS Hoi'spitaO, Agatti. 

 Saifulta, S/o..Abdurahirnan, 
Mariyat 

. 
h.odaIiousc, Agathi, 

'A. 
Presentl ~ .Wo.rking as Cleaner, 
RGS 17'tospiwl, Agatti. 

 S/0 I A b irb 	i. 
	ate Harnza, 

,IF`; 
M~Iaill.VT!n Hpbse, Agathi, 
Pl-~§e' 	r ing as.Dhobi, 
RGS 	ifW' , Agatti. 
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14. 	Abdul'l~~der, S/o Ummer, 
a I-louse, Agathi, Biy 

as Dhob' Pre§6, i 
R 	al ,,, Agatti. 

	

15. 	Abdulla, 
­  
S/o,.,Khalid, 

KandaVar Got,hi .House, Agathi~ , 
Presently; wo rking as Cleaner, 
RGS Hospitat, Agatti. 

(By Advocate: Sri R. Ramadas) 

Ve-r-sus 

0 

Applicants 

The Administrator, 
Un 

io 	

rritor ~y of Lakshadv 

Ka~ a 	.-,6 ~2555 

:The,'Chairpergon ~,t, 

villdgq ~ (Dw&p) Panchayat, 

Agattij,§.1_an.& :  Union Territot 

The M..6dicalPfflicer in charg 

Co 	unity 1--lealth Centre, A 
Union 

. 
Territ'ory of Lakshadx 

(By A&6,6~to! ~ .$ri.S. Radhakrishnal 

59. -0 ~393_  241 ~ 

a 

of Lakshadweep 682553 

tti Island, 

m 682553 

(R 1 &3)) 

Respondents 

C-. 	 44, year 

ji'e'l6reyarnmakada House, 

K~dam at, S.kj I I ed Labourer 
Offl~ce dfth6 -,', ~ Assistant Engineer Electrical, 

~Eectric ~I'Sub :  Division )  Kadamat. 

K.P. J 
. 
~ lal ~udd~ een ' , aged 41 y 1ears, 

'S/o Hai 
. 
ii  

I 
 ee,&Madkinachetta ~, Kattipura House, 

Sl~ ille'd,iEabb'urer, 
'Offirec 	Assistant'Eng-ineer Electrical, 

Eleor , 	bDiwision,Ka ~darnat. 

-'q 

K P: :., 	
9VOI" ~ age 31 yearls -, S/o1ate Nallakoya A  d 

K 	 ouse, Kadarnat, Skilled Labourer, 

ssistant Engineer Electrical, 

E. I U'. 	-.ivision, Kadamat. 

B_M1.A 	aged 42 years, So Hameed Melachetta, 

2 

3 

.19 



[31 ~,ilyo"li ~ i'ii,iclQ ~:1-louse, Kadamat, Skilled Labourer, 

Off, c 	A F tl e ~ 7~ ssistant Engineer Electrical, 

Electrical Sdb , Division,.Kadarnat. 

5. 	K.P."...Ku'rihiko'y~ a, aged 41 years, S/o late Has,sainar, 

K-Cel'acherry lJouse, Kad ~rnat,, Skilled LabOurer, 

Off"ice ofthe 'Assistant Engineer, Electrical, 

Elearical'SO .:Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

I . 	The Administrator'  

Union1'errit Ory  of' Lakshadweep, 

Kay.ara.tti-682555. 

The Director.of Panchayat, 

Department of Panchayat, 
Administration of tJnion Territory of Lakshadweep, 

Kavarat.ti- 682 555, 

I 	The Chief Executive Officer, District Panchayat,  
K,adamat-682 556. 

The M,sista,nt Engineer, Electrical, 
Electi% ~,al Sub Division Kadarriat-682 556, 

Th6"(-had-person, 

I  "' ~ i 	" ~ 	I ayat, Kadarnat-682 556. V 	 Paric i 

(By Advoc 	S.-  Radhalu-ishnan(R 1 -4)) 

60. OA 394/2013 ,  

I 	U.P.)a,n)d1,; ~$./o C.O. Koyarnma, aged 39 years 
w  i 	i I d Labourer, orkili:',gi ~ S,Skll e 
Anlj`n~'1.1716§15 ~ndry Unit, 

union, j'erritory of Lakshadweep, Kalpeni-682 557 
andj-,estqmg~ ot Umprampappada House, 

557. 

'-F 	ui6 ,ul~ 6ya ' S/o late M.K. Harnzakoya, aged,43 years 
W6rkjn'9",'as S:~ illccl Laboure'r, 

Animal-R.fusbandry Unit, 

Union I erritory of Lakshadweep, Kalpeni-682 557 
and residing at I'ihithiyapada House, 

K*ehi Islaiid-682 557. 

M. Hyldet r, S/6 late , M.K. Yousef, aged 43 years 

work'iqg ~ as Casual Labourer, 



top` 

-a dry Unit ~ Animal Hu:sb. n 

Union'Ferrit6r~., 	of-Lakshadweep, Kalpeni,-682 55.7 
and residi 

, 
ng 	Manchiyanam House, 

Kalpenilslaftd-682 557. 

 K.0 
M 

 Oh
, 
 'arn:,i ed Ibno'JeEer, S/o K.P. ayed, aged 44 

years )A orkia" as Casual Labourer ~ 

Anj-,m,ha I- Husba'n'dry Unit, 
tj ~~4n Tel -rit6l7y~ 	of Lakshadweep, Kalp, ni-682 557 
an6 . 	 akatchiyoda House, esiding'a K 

Kalpeni I slan'd ~-682 557. 

 M.K. Nas.ee.r.,.'S/o P.Cheriyakoya, aged 33 years 
Workinp- as Casual Labourer, 

Animal liusb,alldry Unit, 

Union 	 Kalpeni-682 557 
and residing-M-.Malmikakkada House,: 

Kalpeni lslai~d-682 557- 

 M. Kalam, S/o'M.C. Muthukoya, aged years 

worlcin ~g. -as -Casual-  Labourer, 
Animal Husbandry Unit, I 	I jc ~ ~ 	j' ' 	" 	'' 

551 Uni6ri.:Tel-ri.t6r.y. of Lakshadweep, Kalp,~-ni-612 

and 
r. 	

lhWt ~ Mat -al House, 
K 	I p''e"t'j-  i I s'I' ~ 'h',d- 6,8 2 	.557. 

 K.k. Mo'ha 	med Rafeeque, S/o V.K. oJan oya, aged 45 

ypars" wo ~king as Casual Labourer, 
AnimaLHu §6.andry ~,.Uni , t, 

Union Terril" 	of Lakshadweep, Kalpeni-682 557 
and 	at ~qidin~ j 	Kaadamkalam House, 
Kal 	'eni-j''I ., fid-68'2557.- 

~ p 

 M ~ 	 S-/o late M.C. Ahmedk nj i, aged 47 years 
of."h 

5-169b.hndry Ailli 	 Unit, 

Union F'&tif6ry- of Lakshadweep, Kalpeni-682 557 
all 	 M ral House, Kalpeni Island-682 557. 

 K-0. AbOul..S.a,lam., S/o P. Assainar, aged 39 years 
Working as C ~ sual Labourer, 
Animal Husbandry Unit, 
Union Territo'ry' 	of Lakshadweep, Kalpl eni-682 557 
and residing- ~. t. Kakatc'hiyoda House, 
Kaipeni''I;;$Ian'd-682 557. 

 P.P. ~ IM'6st-hafa, S/o- late Sayedmuhami -hedkoya, 
agq4,'47, Y-eqr$ 	as Casual Labourer, 
-Antm,41 - 11 -11 1 sb ~nd ry 	Un it, 



03 

Union Territory of Lakshadweep, Kalpeni-682 557 
andxesiding, ~ t' Pold<.arappada House, 
Kalponi fslatid7682 557. 

(By Advo. 0-dw ,  Sri Nil Unnikrishnan) 

Versus 

I.' 	The Administrator, 
Union Territory of Lakshadweep, 

Kavaratti.-692555 

Applicants 

The Director ofPanchayat, 

Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

The Chief lExecutive Officer, District Panchayat, 

Union 'Ferritor'y of Lakshadweep, 

Kavarattj '~ -6;~'2555 

The Veterinary Assistant Surgeon, 
Village Dweep Panchayat, 

Kalpeni-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. 	~95/201J 

I 	Sainul Abid ~S/o Yusuf, aged 40 years, 
allala House, Kadamat, 

~;~11,)i'§t'ric't Panchayat, Kadamat. 
,e  

Aba'ul S'.h'u'l,~,'6~~6'r', S/o Saye'd Ali, aged 41 years, 
Ukkaya,chetta,,House, Kadamat, 
Bus.Qi, -..I'VQr, Di§trict Panchayat, Kadamat. 

M. Khali ~d, S/6 Nadeer, aged 43 years, 
Madurakarn 1--louse, Kadamat, 
Helper, District Panchayat, Kadamat. 

Ayoobkhan, :S/o Kunhikoya, aged 37 years, 
Ke,ert~ I:Maha .l House, Kadamat, 
H61 er, bistript Panchayat, Kadamat. 	 Applicants 

(ByAdvc,c~ ate:,'S`ri' . ~ Sreerqj) 

Versus 
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The A 	n i s'trakor, 
Uniop 	it6ri y of Lakshadweep, 
K 
 a 'Itt 

555 ay'," 
.6 

The Ddi ~ ,Lctor ~,6f Panchayat, 
Department OfTanchayat, 
Adrninlstration~ of Union Territory of Lakshadweep, 
Kavaratti 

- 
682555 

The Chief Executive Officer, District Pa chayat, 
Kavaratti-6825.55. 	 Respondents 

(By Advocate: Sri S.. Radhakrishnan) 

62. OA  400/203 

I 	T.P. Sir'aj, g-. : ' d 44 years, S/o M. Subair, 
Put.1-ilya.P.afidtaram House, Agatti Island, 
Union Territ :ory ofLakshadweep. 

2. 	Nousli ad All, aged 32. years, S/o U. Sabj'an, 
Yatti Islakd, Keela'Sarami -na Pada House, Ag 

Union Territory of Lakshadweep. 

M 	bdul Na 
; 
ser, aged 28 years, S/o WAbdul Rahiman, . A 

Meja Jjtorn House, Agatti Island, 
q
t. ~ 	1 ".. 	. 	, 	. 	1 :  . ".d."'' : If' 
	of Lakshadweep. Uniot!,, ~_erri ory 

T.P- f ljaljd; ~~`aged 30 years, S/o Kidave 
'a !Pa '~f mel 	zen jouse, Agatti Island, 

UniOn"t"erritory of Lakshadweep. 

K.C..~ Abdul ,~ hukoor, aged 3 8 years, S/ Kasmi, 
Kar .iyamach,~etta I-louse, 

I 
 Agatti Island, 

Union Te mtory o f I akshadweep. 

N4.11 . Niz'al-ndddin, aged 27 years, S/o 	Abusala, 
Mela' ui-a IT,46use, A atti Island, I P..", - ' , ' 
	

~ 1 . '' 	, 	9 
Uni6n'.'Fc'rrjt6ry!  of Lal<shadweep. 

(By 	 Anilkumar) 

Versus 

I . 	The;  Administrator, 
Union. Ferritory of Lakshadweep, 
Kavarat.ti.'-692551 

2. 	The Chairp erson, 

Applicants 



. ........ . 

Village (Dweep) Pan.chayat, 
Agattilsland, UnionTerrito.ryof Lakshadweep 682553 

The Employment Officer, Kavaratti, 

Union Territory of Lal,~shadweep-6825 ,.5.1 

The Director of
.'Panchayat, 

Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-682,55 1. 

The Chief Executive Officer/Special Officer, 

Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 

Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radha.luishnan) 

63. OA.404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenarnpappada (House), Kalpeni Island. 
Union 'Ferritory of Lakshadweep, 
Working as Casual Labourer in the 

Department of Science & Technology- Kalpeni Dweep. ZD 

2. 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 

UnIonTerritory of Lakshadweep, 
Working as Casual 'Labourer in the 

D,epartn-ient of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuria 
- 
kose, Sr.) 

(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

, The Director of Pan'chayat, 
Department of Panchayath, Kavaratti-682555. 

Applicants 



0  

lop",  

4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI,3 & 4 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Ali, 
Skilled Labourer, Animal Husbandry Unit, Kilt; 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

I 	The Administrator, 
Uniion Territory of Lakshadweep, 
Kavaratti.-682555 

Director of,.Panchayat, 
Department of Panchavat, 
Administration of Union Territory of La 	idweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surge 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

'J'he Chairperson, 
Village (D -weep) Panchayat, 
K liltan-'682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishna,n (R 1 -3)) 

65. OA 413/2013 

Asif Ajnad,, S/o Bader, aged 26 years, 
Pathumi-nathoda (House), Kiltan Island, 
u.T. o f.'Laks had weep, Working as ,  
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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1 The Administrator, 

Union Territory of Lakshadwe e- p, 

Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Pan"chayat, Kiltan. 

 Director of Panchayat, 

Department of Panchayath, Kavaratti-682555. 

 Mission Director, 

National Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary Health Centre, Kiltan-Island. 

(By Advocate: Sri S. Radhakrishnan (RI, 3 to 5)) 

66. OA  423/2013 

I Abdul Kareem C., aged 42 years, S/o Subai,r P.P., 
Chonam House, Agatti. 

 [Jbald V., aged 35 years, S/o Bamban, 
Valiya Illam, Agatti. 

 Mohammed M., aged 40 years 	Basha A.P., ,.S/o 

Moothammada House, Agatti. 

 Ha ~sath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 

Ur'iyoda House, Agatti. 

 Urnilla T.P., aged 54 years, D/o Khader, 

Thekki I app Lira House, Agatti. 

 Urnmer C.K., aged 54 years, S/0 Alif T.P., 
Chekkald(al House, Agatti. 

 Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/o Harnza, 
Thoppumpadi House, Agatti. 

Respondents 



0MV  

Saromma M., aged 39 years, 0io Harnza, 
Mariyathoda I-louse , Agatti. 

Ashra f A.K., aged 42 years ~ S/o Ahamed M. 
Achan Kuttiyoda House, Agatti. 

Abdul Razzal< R., aged 33) years, S/o Harnza U., 
I~ OUIlamrnacla House, Agatti. 

. 1  Shal"abi 1 1 .1 1 ., aged 3 6 years, D/o I-larnza K., 
Puthlyapura House, Agatti. 

(By Advocate: Mr. K.B. Gangcsh) 

Versus 	I 

Applicants 

0 

I 	TheAdministrator, 
Administration of the Union Territory of Lakshadweep, 

Kavai-atti-682555. 

Director of Panchayats, 

Department of Panchayats, 

Administration of the Union Territory of L kshadweep, 

Kavaratti-682555. 

D  -ector ofEducation, ii 

Directora.te of Education, 

Administration of the Union Territory or Lakshadweep, 

Kavaratti-682555. 

4. 	Village (Dweep) Panchayat, 

Agam Island represented by 
its I.."xcecutive OfFicer-682554, 

(By Advocate: Sri S. Radhak.rishnan 

67. 	OA 444//2013 

Aboosalih, S/o Rasheed Noya, 

Padalapura, Kiltan Island. 

Union Territory of. Lakshadweep, Pin-682558. 

(By Advocate: Sri Shaba Sreedharan) 

Versus 

Respondents 

Applicant 

Union 'I 
I 
 erritory of Lakshadweep represenLd 

by the Administrator '  
Kavaratti Island. Pin- 682555. 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin, 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl,,2, 4& 5)) 

68. OA d53/2013 

I 	Harneed K., S/o Abdul Rahman, a,ged 36 years, 
Keelazillarn H) Kiltan Island. 
Union Territory of Lakshadweep. 
Workino as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

? 	Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (1-1) Kiltan Island, 
Union Territory of Lakshadweep. 
Morking as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Hisminoor, S/o Moharnmed, aged 38 years, 
Pakkiyoda (1-1) Kiltan Island., 
Union Territory of Lakshadweep. 
Worl< Ing Lis Casual labOUrer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (1-1) Kiltan Island, 
Union Territory of Lakshadweep. 
Workino as Casual Labourer in 
Lakshaldweep Building Development Board, 
K'iltan. 	 Applicants 



(By Advocate: Mr. GrashlOLls KLII - ia~kOSe, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

versus 

I 	The Administrator, 
Union Territory of Lakshadweep, 

The Chairperson, 

Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 

Kavaratti. 

Director ofPanchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: M r. S. Radhalu- ishnan (R 1, 3 to 4)) 

69. O.A No.  488/2013 

Sall-nath 

D/o. Saye~o Koya 
Madapatly,  House 

C hetlat Island. 	 Applic alit 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I . 	The Ad, ministrator, 
AdminI. ,S:'tratlon ofthe Union Territory 

of Laks 
:
kadw'e-ep, Kavaratti — 682 555. 

The Director (Services) 

Administration of'the'Union Territory 

of" Lakshadweep (Secretariat), 

Kavaratti — 682 555. 

Depart ment of Science and Technology 

Union Territory OfLakshadweep, 

1,',avarat hi — 682 555. 
Izepresented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

7 

70. 	OA 492/2013 
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K. Bushra Beegum, W/o Hakeem, 

Aged 27 yea ~~s, Casual Labour, 

Office of the *:~ eterinary Assistant Surgeon, 

Animal Husb:~ndry Unit, Arnim. 
Lakshadvveep:-682 552. 	 Applicant 

(By Advocate: Sri V.B, Harinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
tJnIon Territory of Lak shad weep, 
Kavaratti Island, Pin- 682555. 

The Dii-ector of Panchayat, 

Depart,i:pent of Panchayat, 

UnionTerritory of L;akshadweep, 
K.avara'tti Island- Pin-682555. 

The Veterinary Assistant Surgeon, 
Animal Hus'bandry Unit, Arnini. 

LJnIon "l-'erritory of Lakshadweep-682 552. 

"I"he Chairperson, 
Village (Dweep) Panchayat, 
Arnim, Lakshadweep -682552. 	 Respondents 

(By Advocate. : Sri S. Radhakrishnan (R 1 -3)) 

71. OA  499/2013 

Rahniciffi Beegurn Keelakunnikkam, 

W/o. N/Iohamn-ied B.K, 

Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 

I\/.adamat Island, 
Union Territory,of Lakshadweep. 

Residing at Keel akU 11n i kkam House, 

Kadarnat Island - 
UnionTerritory of Lakshadweep, PIN — 682 556. 

2. 	Mohan med Shafi Qraishi Malika, 
S/o. N/1, Sayedah ' . 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadarnath Island, Union Territory of LakshadXeep, 
Residing at Malika,liouse, 
Kadamat Island, 
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Union Territory of Lakshadweep, PIN — 68 ~,  556 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 

Union T erritory of Lakshadweep, 
(Departiiient of Rural Development) 

Klavaratli . l. 

2. . The District Programme Coordinator, 

MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

'I'lie Programme Officer, 

National Rural Ernploymebt Guarantee 
	t, 

().Mce of the Programme Officer, 

T\1 ational Rural Employment'Guarantee 

Kadarnat, Union Territory 

o fLaksh ad weep . 

(By Advocate Mr. S. Radhakrishrian) 

72. 	OA 507/2003 

0 

Applicants 

Respondents 

MuthLl 'Koya K 

Casual:-Labour, Street Light Mainteriand 
\/illag6 Dweep Panchayath, Arnini Islam 

Union 1 "erritory of Lakshadweep 
Perman'ent addre 

I 
 ss : Kunninamel Flouse ~ 

Arnim Island, Union Territory of Laksh. 

Pin — 682 5 52 

(B),  Advocate: N/fr.TCG Swarny) 

Versus 

The Ad'.hh -inistrator 

Union T't-rritory of Lakshadweep 

a'd­  'ep Administration 1 aksh ,  we 

le,ayarqtfi. — 682 5 5 5 

weep 
Applicant 

The Executive Enoineer t) 
' 	

I 
(Departi-nent of El6ttricity) 	i 

Administration of the Union Territorylof Lakshadweep 

Kavaratt,l — 682 555 

3. 	The Secretary (Panchayats) 
(Directorate of Panchayats) 



V -6,1 

Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Chairperson 
Village Dweep Panchayat 

Arnini Island, 

Union Territory of Lakshadweep — 682 552 

The As ~sistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini Island — 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti.—.682 555 	 Respondents 

(By Acivocate: Mr.S.lZadhakrislinan (R 1 -3,5&6) 

73. 	O.A  No.  509/2013 

Maleeha Beegum K.C. 

D/o. Indeen Kandilath 

Kaval Q-hetta House, Androth. 

Shahida'Beegurn K. 

D/o. I-lamzakoya 

Kandlath I-louse, Androth. 

Subalda,M. 
D/o. K.1dave.U.K 
Makl(c~ t ,  Flouse, Androth. 

Aysha-8'e'egurn P.V.K 
D/o.'YAI~oob P.K 
Puthiya"Pentarrivell Kad 
Androffi.. :  

Rahniatli Beegurn 

D/o. Harrizakoya P.0, 

Kunhali House, Androth. 

Thal-ilra L. 
D/o. Seetlil Nallal 
Lavanaj~ al House 
Androtli. 

Subalda A. 
D/o. Sa"yed Mohamrried M. 



1 0.4 
	

0 

Allyathara IAOLlse, Androth. 

8 . 	17 ~l tjjl mathu Suhurabi P.V.K 

D/o. M.a'eed PNX 
"I  Pentam ell Kad, Androth. 

9, 	Slyad Khan L. 
S/o. K unhikoya A. (Late) 
K.andilath House, Androth. 

10. 	Ralsa K. 
D/. Badarudheen Melechetta Mechery 

,II adiyan-irnada House, Androth. 

Flaseena Beegurn C.P.1 
D/o. Abdulla MY 
Chernmachery Puthiya Illarn House 

Androth. 

12 	I-labsabi P.U.P 
D/o. Fa: karukdheen K. Cherlyadarn 

Urnmathablyapur -,.1 House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Vens, us 

The Administrator, 

Adrnini. ~tratlon of the Union Territory 

of LaksH,adweep, Kavarathl — 682 555. 

Direct~ te of Industries 
Union rritory of Lakshadweep 

K"lavarathi, represented by the 
Director of Industries — 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth — 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakxishnan) 

74. OA 510/2013 

Flaseen*a . -R Flaseenabi Therakkal 

House, Kadarnath 

-ator Data 0 , y Opei 	
Applicant e .. Villag" b.weep Panchayath, Kadarnath 

(By Advocate': Mr.IZ.Sreerajj) 



I 	The Administrator 
Union Territory of Lakshadweep 
Klavarcatti — 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaram — 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadarnat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat — 682 5.56 

The District Programme Coordinator 
MGNRF_,'GA, Kavaratti — 682 555 

The Sul) Divisional Officer and 
Progran-ime Officer MGNREGA 

I'ladamat — 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3,5&6) 

75. OA 557/2013 

I 	I"'. V. N a s e e r 
Kodavalappu Hou§e, Kiltan 
Cook, Governmeiit Senior Secondary School 
K iltan 

I"I.P.Dawood 
Kilappl.lra House, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

I 	The Admimstrator 
Union Territory of Lakshadweep 
K,avarattl — 682 555 

? 	The Director ofPanchayath, 



0B, 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan — 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan — 682 558 

The Principal 
Government Senior Secondary School 
Kiltan — 682 558 	 Respondents 

(By Advocate: N4r.S.Radhakrishnan (RI-3 & 5) 

76. 
~
OA 566/2013 

Safiyath S 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismall 
Co.ok, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



Urnmer P.P.1 
Cook, Government J.B.Scholol 
Kadamath 
Residing at Alikothapura j 

Kadai-nath Island 	
i 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

.8. 	Muhammed Shafi P.P 	I 
10  Cook, Government S.B.Sch ~ ol 

Kadarnath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullal<oya B.M 
Watch and Ward 
Government J.B.School, Ka,darriath 
Residing at Biriyommada 
Kadarnath Island 

Jafer 1 1  

Driver, Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Pupathada 
Kladamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of.- Panchayath 	I  l' 
Department of Panchayath ~ 
Administration of Union Territory of Lakshadweep 
1,,,avaratti — 682 555 

The Head Master 

Applicants 



/1- 1 

M 

Goverrin-ient J B School 
1,,',adarnath — 682 556 

The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath — 682 556 Respondents 

(By Advocate: Mr.S.Radhakrishna : n 

77. OA  567/2013 

Flabeebulla P.M 
fluthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnaff Island 

(By Advocate: Mi-.P.V.Mohanan) 

Versus 

Applicant 

'-I'he Administrator 
LJnion'Ferritory oF Lab-,shadweep 
K,avaratti — 682 555 

Director of Panchayath 
Departi-rient of Panchayath 
Administration of Union Territory of Lakshadweep 
1,,'avaratti— , 68255, 5 

The 'Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. CM  580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

2. 	Vahida 
Marikilam House, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
K aladi I-louse, Kavaratti. 



Muharnmed Salih 
Aynepura House, Kavaratti. 

Fareeda Beegam 
Molokepura House, Kavaratti. 

Saleem 
Pailicham I-louse, Kavaral tti. 

Bamban 
Nambicharn House, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodiyam House, Kavaratti. 

Jam.,ahyath 
Thirinipura House, Kavar. !:al lti. 

Fazeela Beegurn 
Kannipura House, Kavaratti. 

Ummer 
Thirinikad House, Kavalratti. 

Firozkan 
Athnachammada House,Kavaratti, 

J a ffe r 
Mankitan-i House, Kava'ratti. 

	

16, 	Amanulla, 
Mela Illarn House, Kava~ ratti. 

Sirajudheen 
Molokepura House, Ka ~_varatti. 

Hiyasudheen 
Chaii-iayathapura House," Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kuttipapepura House, Kavaratti. 



Ashik 
Puthiya Alikorn I-louse, Kavaratti. 

MUhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda House, Kavaratfi. 

Muhsin 
Beeranthoda House, Kavaratti.- 

RaUf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 

.
Kavaratti — 682 555 

Dir ector of Panchayath 
Departnient of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarattl — 682 555 

I -ector ofAgriculture 
Depai-tment of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Un ion ,  Territory of Lakshadweep 
Kavaratti — 682 555 

N/111age (Dweep) Pancha ~atfikavarattl Island 
represented by its Executive Officer, 



Pin – 682554 
	

Respondents 

(By Advocate: Mr.S.Radhakrishran 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegurn 
Cook, G.I-I.S Kadrnat 
Residing at Melachetta Hi iti .ijumakl-idi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan ~ 

Versus 

T he Administrator 	s!' 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Departi-nent o f Panchayath 
Administration of Uniori;  Te'rritory of Lakshadweep 
Kavaratti – 682 555 

The Library and Infori-nati 
' 
on Assistant 

Office of Library and In ,formation Assistant 
Public Library, Kilthan Aslarfd 682 557 

Applicants 

Respondents 

(By Advocate: Mr.S.Radhakri ~hnan) 

80. 	OA 60,1/2013 

Rasheed Koy"a S.V., S/01. Abdulla Koya P.S., 
Shaik.naveed (14), Kiltan Island PO., 
Union Territory of Laks',,hadw6ep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lak,,.hadweep, represented by the 
Administrator, Kavaradi Island, Pin – 682 555. 

2. 	The Director of Panchayath, li'Union Territory of Lakshadweep, 



4 	10 
NW "PA A., 

14. 

Kavaratti Island, Pin — 682 555 -. 

The Chairperson, Villa 

	

	Panch dth, ge Mweep) 
Kiltan Island, Union Territ6r!'y' of Lakshadweep, 

Pin — 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Laksha l  eep, Pin — 682 558. 

'Fhe Library and Informatign Assistant, ublic Library, 
Kiltan Island, Union Temit! O'rly of Lakshad' eep, 
Pin — 682 558. 	 Respondents 

[By Advocate: Sri S. Radhak-rishhan (91, 2, 4 & 5)] 

81. 	OA  634/20,13 

Mallkdeenar, aged 21 yeas, S/o. Harnzath, 
Sara Manzil House, Agatti. 	 Applicant 

(By Advocate: Sn K.B. GangesH,)! 

Versus 

The Administrator, 
Administration of 

. 
the Un'ion,,Te ,rritory 0~ L~dkshadweep, 

K.avaratti-682 555. 

Director of Panchayats,. 
Department of Panchayats, 
:Administration of Union Teritory of Lakshadweep, 
Kavarattl — 682 555. 

Department of Education, Administrati 
I 
on of' the 

Union Territory of Lakshadweep, av ratti, 
r  represented by its Directo' .682 f 5 5. 

Village (Dweep) Panchayat, 
Agatti Island, represented)by its Execu ~tive Officer, 

682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. OA 635/2013 

Fathahudheen K.P., aged 40 years, S/o. Sayed Muharnmed Koya, 
Kattampalli House, Agatti.' 

2. 	Younis, aged 31 yea 
rs, 

S/0-,.'Abdulla, Mariyahoda House, 



Agatti. 

K,M. Shahida, aged 40 yeae ~ $,~,D/o. Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Amina, aged 46 years, ~ D/o. ~Abdul Rahman, 1, 	~,j I " 	, 	, 
Kuttiyam MLil<-riyoda Hous` ~,~'~~, 	tti. e gal 	Applicants 

(By Advocate: Sri K.B, Gangesh),: 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, I, -  
Directorate of Health Services, 
Kavarattl — 682 555. , 

Medical Officer,ih charge,0 ~1" ~ , 
Cornmun Ity Health Centre, Agatti — 682 5 53. 

Medical Officer in Chargd ~~ajiv Gandhi Speciality Hospital, 

Agatti — 682 553. 

Village (Dweep) P anchayat, Agatti Island, represented by its 

Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan). 

L 83. OA 791/2013 

Fareeda Beegurn M.I., Meppada Illam, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adi-ninistrator, 
Administration of the Un"idn':Terr,itory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Departnient of Panchaya~t~s' -, 

Administration of Union' Territory of Lakshadweep, 
Kavaratti — 682 5,54. 



Project N/1anager, Desiccated C6bonut Po 
Lakshadweep Development'Coirporation 
Agatti, Kavaratti — 682 554. 

]-he Deputy Director (Adrnnl.) ~ ,  Lakshad 
' 	

I ! '—A 	I.. 	. 
Corporation, Kavaratti — 6$2- 1:554..- 

V I I I age (Dweep) Pan'chay4t 
;! -, 

~*t 'Executiv Agatti Island, represented b~':: ~
! .; 'S' 

682 553. 

(By Advocate: Sri S. RadhaluishAn 

~vder Unit, 
Ltd., 

cep eve opment 

le Officer, 
Respondents 

84. OA 822/2013 

B.P. Navas, Aged 27 years, S/o ~ Ka~§rhi M.P., 
Vallyapura 1-10LIse,,Kiltlian Island - P..G.,' 
U.T. ofLakshad weep. 	 Applicant 

~,d 
(By Advocate: Sri P.V. Mohanan).: 7, f .  - 

Versu.s. 

The Administrator, 
UI ofLakshadweep, 
I'lavaratti-682 555.. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of L~kshiadwem 
Kavaratti — 682 555. 

I-lie Principal, Government H:ighor Secon Jary School, 
11,11than Island — 682 556 
	

Respondents 
-Y 

85. OA 880/2013 

Muthukoya N.P 
Nalakapl.lra ~ Kiltan Island 
Union Territory of Lakshadweep- 682 55 
	

Applicant 

(By Advocate: Mr.Shabu Sreedharab) ~ 

Versus... 

I 	LJnIon Territory of Lakshad ~W'eep represented 
by the Administrator 
Kavarattl Island — 682 



115 

Director of Panchayath 
Union 'Ferritory of Lakl ~hadwe 

I 
 ep 

I",avaratil Island — 682:555 

The Semor Administrative Officer 
Education (District Pan~ 4,  ayath) 
Union Territory of Laksliadwe .e P 
Kavaratti Island — 682 5' ~ !5 

The Principal 
Government Senior Sec6'ndafy , School 
District Panchayat, Kiltari Island 

. Union Territory of Laksha'-dweep 682 558 

(By Advocate: Mr.S.Radhakrishnan) 

86. OA 898/2013 

K-C.Abdul Khader 
Kulikaraya Chetta Hous''6' 
Chetlat Island 
Union . Territory of Laks-11414dweep- 682 554 

(By Advocate: Mr.Shabu Sree,~d'har'an) 

Versus, 

Respondents 

Applicant 

Union Territory of Laks., ~h dwe.&,p, represented 
by the Administrator 
Kavaratti Island 	682 5~ 5-'5 ~ ," 

2. 	The Director of Pan cha~ -Alth-V- !' I 	Y, ' 
	

- 
Union Territory ofLakshad"weep 
K~avaratti Island — 682 555 

The Senior Administrative Officer 
Education (District PanGh"ayath) 
Union Territory of Lakshadwe ep 
Kavarattl Island — 682 5551 r', `- ~ : 

'Fhe Principal 
Government Senior SecQ'ndary School 
District Pancha,yat, Chethft ~ Islan'd 
Union Territory of Laksh adw ~eeo 682 554 

(By Advocate: Mr,S.Radhakrish.  an ) 

Respondents 



It 

87. 	904/2013 

Kadeeja C.P 
Cheriyapurakad 

Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 

Administration of the Unib'n' Territ'ory of Lakshadweep 
Kavaratti — 682 555 

Applicant 

0 

Sub Divisional Officer 
Office Of Sub Divisional Officer 
Kalpeni Island — 682 554 

The Director (Rural development) 
Department-of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti.-I : —.M2  555 

(By Advocate: N4 r. S. Radii akri shna'h*  

88. OA 905/2013 

Abdul Khader C. 
Chel<kiriyanii-nada I-louse 
Agatti Island 

2. 	Buttar Janihar T.P 
TheMapura House 
Aoattl Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I . 	The Administrator 
Administration of the Union

, 'rr~ 'ory of Lakshadweep :70 it 
Kavaratti Island 	682 555. 

2. 	Director of Panchayaths 
Department of Panchayaths 
Administration of the Union,  Te~ 

:, 
rritory of Lakshadweep 

Kavaratti Island — 682 555 

Respondents 

Applicants 



 Project Manager 
P  Desiccated Coconut 	owi der Unit 

Lakshadweep Develooffient Corporation Limited 
Agatti, Kavaratti 	— 682'' 5' '5'5 

 The Deputy Director (Admn) 
Lakshadweep Deve 	p'me'nt Corporation 
Kavaratti — 682 555 

 Village (Dweep) Panchayath 
Agatti Island represented'b ­ :: 	y its 
Executive Officer - 682`553 

(By Advocate: Mr.S.Radhaktishnan) 

89. OA 939/2013 

I SaflyLlIlah K.C. 
Kuttiyachada 	House 
Kalpeiii 	Island 

 Salfulla M.1 
Melaillarn House 
Kalpeni Island 

 Kunhikoya M.V 
Mathil Vallyammada House 
Kalpetil Island 

 Kidave l,,.O 
'Kakkachiyoda House 
Kalperil House 

(By Advocate: Mr.K.B.Gange: sh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory. of Lakshadweep 
Kavaratti Island — 682 555 

Lakshadweep Building'Development Board 
Union Territory of Lakshadweep 
Kavaratt'i represented by its Secretary — 682 555 

Respondents 

Applicants 



The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island — 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. CIA 942/2013 

Moharnm. ed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Moharnmed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island Applicants 

(By Advocate: Mr.K.B.Gangesh) : ':*  

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary — 682 5 , 55 

The Technical Offic er 
Lakshadweep Building Development Board 

Androth Island — 682 554 



tow" 

Village (Dweep) Panchayath 
,'Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam NY 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hanraj M.R) 

Versus 

Union of India represented by the Secretary 
to Governi -nent of India 
Ministry of Home Affairs 
New Delhi — 110 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti — 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

t 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mi - .S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavarattl 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I 	The Administrator 
Union "I"erritory of Lakshadweep 
K avaratti — 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panchavath 

.
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

I 	Akath,a,r Ahammed K.K 
I ntern,a I Inspector 
Agricultural Department, Kalpeni 
Kunnamkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed lqbai KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
KUnnipavavaliyarni-nava House 
Kalpenj Island 
Union'Territory of Lakshadweep 



.,A- 

0 
	 j-41 

Fareeda Beegurn P.V 

Internal Inspector (Multi Skilled Worker) 

Agricultural Department, Kalpeni 
Pentamveli House 

Kalpehi Island 
Union ~ Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
KavarAtti — 682 555 

A  -icultui-al Officer gi 
District Panchayath (Agriculture) 
Kalpeni Island —,682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti — 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A  No.  1225/2013 

C.P. Showkathali, 
S/O. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 

Residing at Chernmanam Pally House 
Kalpeni 

(By Advocate: Mr. IJariraj M.R) 

Versus 

1. 	The P".ffilon of India 
Repr"6.k'nted by the Secretary to 
Gov'e'r Ament of India, 
Ministry of Home Affairs 
New Delhi — I 10 00 1. 

Applicants 

Respondents 

Applicant 



r6'  " 12-2- 	
0 

2. 	The Administrator 
Union Territory of Lakshadweep, 
Kavaratti — 682 555. 

E'xecutive E"Ilgilleer 
Department of Electricity 
Kavaratti, Union Territory of 

Lakshadweep — 682 555. 

4 	Junior Engineer, 
Electrical Sectioll 
Kalpeni, UT of Lakshadweep — 682 555, 	 Respondents 

(13) ,  Advocate: Mr. S. 1~ adhakrishnan -for R2-4) 

These applications having been heard together on January 17, 2014, 

the Tribunal delivered the following common order on March 6, 2014:- 

0  R  D E  R 

Hon'ble Mr.Justice A.K.13asheer, Member  W 

Applicants in this bunch of 94 Original Applications are residents of 

, ,, arlous Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of thern were erigaged on casual 

basis for 89 days and re-crigaged after a technical break. oforie or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are Cor 5 to 10 years and others are 1 ~or t%vofthree years or less. 

But in majority of the cases (in 80-  Original Applications), these casual 

employees were engaged/diserigaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases. are 

categorized as "Panchayath and Non-Panchayath". 

? 	The coillillon grievancc ol' all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue ofa direction to the respondents to regularize their services. In the case ol'a 

few others who have bee re trenched on completion of the period of engagernent, 

4~' direction to re-engage thern. the prayer is for issue a i 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in mai -ority of the cases, the 

applicants have been engaged to work in various departments under the 

V1 
I 
 llage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others ,  — 2005 KHC 248. It: is. further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In'the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

1 	6. 	In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secrelorv, Slate of'Karvalako & Others Vs. Umadevi and Others - 
(2006) 4-- ,W'(' 1 

	

2. 	State of Rajasthan Vs. Dava Lal - (2011) 2 SCC 429. 



Ob- 
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4 

5 

6 

7 

1?.k 

Sa ~yu Prakosh and' Others 1~~. State o Bihar and Others - 

(2010) 4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T-.Thimmiah— (1972) 1 SCC 409. 

Jeemon V. R. Vs. State of Kerala - 2012 (1) KPIC 39 7. 

State of Kerala Vs. Valsomma - 2012 KL T 294. 

0 

Non-Panchay.ath Cases 

OA  212,  266, 268, 299, 325,  347, 354,  366, 372, 380, 488,  499,  509 

& 1225  of  2013. 

	

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like Lhe Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. WhIle 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right frorn January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 Years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all tile 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

	

8. 	It is beyond controversy that all the applicants were engaged on 

casual basis without underooing any regular selection process though In 0 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us 'in support of the above contention. Similarly it Is not In 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

~ 4 irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the ,  High Courts not to issue directions for 

absorption or regulari zation unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles. settled by 

the Apex Court in the cases in S. V.Norayanappa -- AIR 1967 SC 1071 1- 

R.N.Nanj*undappo --- (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 — as a one time measure. 



A three judge Bench of the ~Apex Cou in OfJ'7cial Liquidator Vs. 

Dayanand & others had, after noticing some o ~ the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed'ihat those cases were illustrative of ffil e non-adherence to the rule 

of judicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur —  (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus: -  

Long service by itself may not be a ground for directing 
regularization. Regularization is not 

a 
 mode of appointment. 

When appointments in public ofjlce ar ~ .required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed When a departure is 
made .fbr not scrupulously following t e conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same r ~ I  iust be done within the Jbur corners of the delegated power by the authority 
concerned 

12. In the above case (Harminder Kaur), 

teachers and they were appointed by the 

Chandigarh on contract basis for a specifi 

appointment itself it was made clear that the 

any 'clairn for ad-hoc/regular appointments a 

that the contractual appointment could be m 

the appellants were school 

Education Department of 

period. In the offer of 

appointees would not have 

,ailable in the Institute and 

only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.ld that initial appointments of the appellants were made in gross 

violation' of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note ofthe admitted position that 800 posts fteachers were lying vacant, 

the Apex Court expressed the, ~ hope that the plight of the appellants would 

also be taken into.  account by the administration and consider the 

desirability of relaxing th, . e age-limit provided ~ in" the Rules. 



In Nanjundappa (Supra), ~ the Apex- Court.had held thus:- 

T'the appointment itself is in infract ion 9f the rules or if it is in 
violation of'the provisions of the Constitution, illegality cann6t'jb ~e-
regularized. Ratification or regularization is possible of.an- act.. which 

1 
. s within the power and province of the authority, but 1here-has been 
some non-compliance with procedure or manner which'does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode gf'recruitment. To accede to such a proposition would be to 
introduce a new head o~f appointment in defiance of rules or it may 
have the effect of setting at naught the rules. 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concemed, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of tirne. 

13'e-that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is ,true that the Administration or Panchayats may not require 

the services of quite a number of those. employees throughout the year; but 

still it a' pears that many of them have been allowed to continue. Many of P 
them have been engaged; in one scheme or the other spoPsored by the 

Central Government or in sorne such other schemes or programmes floated 

by th . c Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not corne ~ out with 



any data as regards the actual requirement 

departments' under them. It 	has 	been 	noti 

departments, the casual employees have been 

regular posts for years together. Why is it that si 

sanctioned ? There is no clue. 

employees in various 

that in some of the 

king apparently against 

posts are not identified and 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number of jobless people at least for a few day ~ in a year by engaging them 
in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on ce ~rtain posts for years together 
without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not, propose to deal with the above aspect any 

further at this stage though it may be obs ed that the attitude of the 

Administration and the local Panchayats 
	to be totally uncharitable, 

to say the least. 

ath 

In the other bunch of 80 Original Applications, in which the 

applicahts"have been engaged by Village (Dweep) Panchayats or District 

Panchaya.t,' the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by ~ Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Planchayat of Agathi Island had 

approached .  this Tribunal, aggrieved by thle failure of the Union 'of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Un!ion of India, in O.M.No. 51016/8, 6/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially under -taken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provi 
I 
 ded to meet the additional expenditure 'and tfte— ~ 

Society used to manage the Scheme. Later, Island Councils were brought ~" ~̀.. 

into existence as per Island Council Act. Still later, t he Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the s ervices of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 : and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schiih,e. 

Th e first respondent, i.e. the Union of India in the Ministry 0  1 f 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchoyals for 
regularizalion of eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
th~ .rqgular vacancies in Group D.which would be kept reservedfor 
the regularization of the casual workers under the scheme. 

(d)'' Wo casual workers, including the applicants, who are in the 
s  vi' & o er c f the Panchayai~ on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Appiications'N6.1297 &'218 of 1998 had rejected an 

identical relief claimed by -some other casual la.1bourers, holding thus:- 

"We have carefully perused the pleadings ,  and other materials on 
record We have also given our anxious consideration to the rival 
submissions. We find that. in both these ~.As under consideration, 
the applicants were engaged by the Wand Council of 
AndrothlMinicoy. I"h'ey might have c,o 

I 
 ntinued to be engaged 

subsequent~v by the succeeding local se ~f Government body, namely 
the Village (Dweep) Panchayat of~  AndrothlMinicoy. The 
Chairpersons of the respective Island Council, might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reje ~t the same as those do not 
reveal the applicants' nexus with the Administration of' UT of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration ................ 

In the case on hand the applicants were not employed against 
any posts sanctioned . by *0e administratioh and that would make all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons b ~e'st known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the

~ 
Village (Dweep) Panchayal 

authorities considered it expedient to give employment to thqin. It 
probably might - have ofj&red some succor by way of daily rated 
wages to the unemployed local persons ... ................ 

Neither the Panchayal authoritie ~ (respondents 4 and 5) nor 
the applicants have shown how the post~ created1retained in addition 
to those sanctioned ~hy the Administration could be considered 
regular. As matters stand, the Administri ation of U T of Lkshadweep 
has no accountability as for as the matter of'regularization of the 
applicants are concerned. The anxiety 9f the U. T Administration to 
prevent misapplication of funds granted to the VillagelDistrict 
Panchayal for developmental pur o ~es towards expenditure on 
account of wanton "appointments o staff against posts neither 
created nor sanctioned nor approve is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001, Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by Ji common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies.. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribuna:l has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayal.s fbr granting temporary status to 
casual labourers. The direction given to the Panchayal not to eff ~cl 
any appointments 61P ~ the Lakshadweep Administration frames 
Scheme, is illegal and do not fbll within the jurisdiction. of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on theJace of availability qf workfalls 
within the doinain o0he Administration. In such circumstances, the 
order passed b)) the Tribunal in OA 820 oj,'2001 slandsset aside. 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in val- iOUS 1 1 an-chayats. 

Equations of.'power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagei -nents/retrenchi -nents also have pol itical.col ours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R. K. Mural eedharan, and 

contended 'inthe written statement, inter-alia, tl ­  at termination of services 

of the applicants in the above case is exclusivel within the jurisdiction'of 
Y~ 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administratil ion of the Union Terri 
. 
tory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and aLithority to 

function as institutions of local self 

11 

 g overnance ~ The learned counsel has 
invited our attention to various clauses contained in the above notification 

in support of the argurnent that the Panch layats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are 
I 
 having sufficien 

. 

t experie~ ce. It 'is furthei -  conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post withou ~, prior approval of the 
Administration. 

Strangely, in most of the cases relating toemployees engaged . by the 

Panchayats, the S tan ding Couns el for the Ad ministration himself has 

appeared for the Panchayats as well. 

I-earned counsel for the applicants in sorne, of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied ~ rules thereunder. While 
y inviting our attention to Lakshadweep Pancha'at (Grant-in,",id) RLIles, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



developri-ient works, primary education, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularizc ,  or absorb casual 

workers, especially af1er the introduction of the L akshadweep Panchayats 

RegUlatiOlIS, 1994. The learned Counsel has invited our attention to 

Article 234(g) and Article 40 of -'the Constitution of India in this context. 

We do not propose to refer to or deal with identical argurnents advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no ZD 	 I 

jurisdiction to entertain this bunch, of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled l'or 

prOtCCt1011 Under Chapter V (a) ol"the IndLIStrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is t7urther contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State qfHarYanct Vs. Mara Singh 	1992) 4 SCC1 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years oi'service. 

The surri and substance of.' the arguments advanced by the learned 

cOUl1 sel 1 `01-  tile applicants In  all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of .' Parichayat oi-  non-Panchayat, 

have been work"") on casual basis 1~or a large number ol'years. it has hcell 

noticed already that some ol'the applicants have been working since 1 994 

and many of .' them since 1997. Quite a few of them have been working for 

perlods ranging between 5 to 10 years. There are only very l`ew who have 

been working 1`6r 2-3 years or less. Most oCthern are still continuing on the 

basis ot  interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the. following order was passed:- 
It 9. 	Perusal of the applications reflects that save that in all the 
cases, the period of eng6gement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have' been prescribed; in 
some other the work cannot be carried out' by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require speci . al skill; so 'me function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim.order orvacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
CourtlTribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannof be performed by all; 

the consolidated amount payable to some l  instead of wa es on 
per day basis under the Wages Act, (e) the 

I 
 fact that many of the 

applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1" June, 2013 
and :thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under:- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculationlITI and )'the like and also those who have been 
inducted under specific schemes 

Those Who have .  been inducted with specific qualification -of 
matriculation or other specialized course beyond Matriculation, such 
as /T/, or possessing specialized skills 

I 
 such as date entry operator, 

drivers etc. which job cannot be accomplished by ordinary ,  casual 
16bour normally engaged for'manual works. This list may include 
those who have been engaged under some p 

. 
~oj 

. 
ect or scheme, but 

not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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Those who come under the' MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwisellslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would.  be  considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum'of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a , notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated ,  to be /T/), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing. 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the. Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala H i gh Court in OR(CAT) 

No. 133/2012 and No.606/20) 2, contending, interiaiia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has alsc referred to some of the 

schemes floated by the Union of India which en ~ures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get th ei r services re ~Jleirized 'or not. It has ~ 
I 
 been 

noticed already that there is nothing on record ~o show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection .  rocess.. In our view, t,he 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administr 'ion or Panchayats in their 

f unemployed people might anxiety to give some solace to a large number 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islan 
I 
 8s and also the scarcity'of, job 

opportunities, the islanders are destined to face this rigmarole witho ~t any 

demur or pro 

. 
test. These people cannot asp ~ire to get employment in the 

mainland also. The predicame, 
. 
nt of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized :  It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they c continued in service I 	hav 

for a large number of years. 	 I 

33. 	But, in our view, the Administration ! I 
has to necessarily give ad 'equate 

consideration to those employees who ha,ve been working on casua,l basis 

for more than a decade or two. Similarly 
, 
the plight of those employees 

who have been working on casual basis ~ for the last 5 to A 0 years is also 

equally pitiable. These employees, in our .  view, are entitled to get the 
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benefit of relaxation in age and other esiential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entim process of engagement of employees on casual 

basis if it becomes extrimely- essential and unavoidable) is streamlined so 

as to avoid unnecesit~ry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We reftin from issuing any other directions since, in our vidw, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for years together on casual basis, with utmost compassio 
. 
n, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Origtrial AppUcation Nos. 212, 266, 268, 2"~ 325, 347, 354, 366, 

372, 380, 488, 4"~ 509 & 1225 of 2013 are disposed. of with above 

directions. 

36, As regards other Original Applications, where engagements were 'Made 

by Panchayats, it is hold that this Tribunal does not have. jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate, 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, disudssed. 

37. 	The interrim ordep in force as on today shall remain extended till 

April 4, 2014. / 
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